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quantities would b, supplied to the West
Bengal Government, not only to the West
Bengal Government but to the other States
also so that the people may not b, allowed to
starve? The Government should b, aware ol
the fact that starving people have also
political consciousness. We know what is the
cause of the French Revolution.

THE DEPUTY CHAIRMAN; Don't go
into 'history _

SHRI CHIIfTA BASU. No bread was
available but they were toid that they can
have cakes. {Interruptions) Here, th,
Government says that adequate stock is there
but it is not being made available to the
common man in different parts of the
country. I say. the history of th, French
Revolution may be repeated and, therefore,
the Government should be alive to such an
eventuality.

THE DEPUTY CHAIRMAN; We now
adjourn for lunch for one h°ur.

The House then adjourned fo, lunch at forty-
three minutes past one f the clock.

The House reassembled after lunch . at
forty-three minutes past two of the clock,
The Vice-Chairman (Shri V. Narayanasamy)
in the Chair.

CALLING ATTENTIONTO A MATTER
OF URGENT PUBLIC IMPORTANCE

Inadequate Supply of Essential Com-
modities by Central Government to
States—Contd.

SHRI V. GOPALSAMY; Mr. Vice-
Chairman, Sir, it is very unfortunate, rather
shameful, that the Central Government is
trying to use ric, as a political weapon to
blackmail the States ruled by non-Congress
parties. The hon. Minister in his statement has
stated about the bumper crop and has also
talked about 20 pe, cent reduction In rice
allocation uniformly in most of the States.
But I would like to know
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rrom the hon. Minister for what reason he has
reduced the allocation of rice for the State of
Tamil Nadu from 80 thousand tonnes to 40
thousand tonnes pe, month, which cornes to a
50 per cent cut. For what reason have you
been supplying rice to the Quan-tity of 80
thousand tonnes during President's rule?
Because you wanted to wrest power in Tamil
Nadu, be-. caus, many years ago you lost *he
power there. So like Mohammad Ghazni your
Prime Minister visited the state more than 12
times. Day in and day out, his darshan was
shown on the TV and AIR was fully utilized,
official  machinery was  utilised
(Interruptions) Crores and crores of tax-
payers' money were spent. Then what
happened? You lost miserably. You were
routed ™ the election! You were rejected lock,
stock and barrel by the people. What
happened then? You suddenly reduced the
allocation of rice. It is very mean-mindei poli-
tics played by the Central Government. You
want to do everything from her, and y°" want
to put the States under you, thumb. That is
why Mr. Balaram asked what audacity the
Central Government has got or the Prime
Minister has got to call the Malayalees
beggars. That only shows the mind of the
Government that you want the States to come
to you with a begging bowl. That is the trend.
Then, the Government of Tamil Nadu
requester the Central Government to allow
them to procure three lakh tonnes in the open
market from Haryana, Punjab and other States,
but they permitted only 1.5 lakh tonnes. Why
not three lakh tonnes? Why do you com, in
the way; For what reasons? Again it is
politically motivated. Because you lost the
previous Assembly elect'ons. now you have
your eyes on the coming parliament elections
That is whv you want to embarrass the
Government of Tamil Nadu. Therefore. the-.
cannot be any justification for this 50 t>e, cent
cut in th, allocation of rice for the State of
Tamil Nadu.

Sir, again. [ would like to teTl the
honourable Minister, as far as sugar
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is concerned you are supplying 800 grams of
sugar per family card in J Delhi. But you are
giving us sugar, calculating at the rate of 425
grams per month per family card. Fo, what
reasons? In our State, fo, calculation purposes,
we ar, supplying 500 grams of sugar, but you are
supplying only 425 grams per card. At the same
time, you are dumping 800 grams her, in Delhi. I
don't envy the people of Delhi here.

And, when you supply rice, here again, in
Delhi it is 50 kilos of rice per month per
family card. We ar, supplying only 12 kilos of
rice. 3 would like to know from the
honourable Members coming from other
States. whether they are abl, to give 50 kilos
of rice per month per family card in their
States. I don't think so. Then, what fo, are you
dumping 50 kilos of rice in Delhi? The simple
reason is, here it is politically motivated. You
wanted to wrest the seats from the BJP in
Delhi, and for that purpose you did this. ...
(Interruptions)... I want to know whether the
citizens of Delhi are super citizens or first
class citizens and citizens living outside Delhi
are second class citizens. So. there cannot be
any justification for this. It is really shocking.
While you are clumping 50 kilos of rice Der
family card, at the same time other States are
not able to supply even 12 silos of rice
because you have made a 50 per cent cut in
the allocation rice for thero

Sir. also the quality of the rice is very bad
and it is not at all fit for human
consumption—that is, the rice you are
supplying to other States, particularly States
ruled by non-Congress parties. That Is why |
said it is meanmlIndedness and
pettymindedness of the Central Government.
There is a saying in Tamil—Vayitril
adikkade, that is don't hit them in their sto-
machs, ... (Interruptions)...
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AN HONOURABLE MEMBER: The
Vice-Chairman knovys Tamil.

SHRI V. GOPALSAMY: Fortunately,
he is there.

AN HONOURABLE MEMBER: A4nd he
is enjoying!

SHRI V. GOPALSAMY. So, Sir they are
doing these things.

Again, as far as palirV oil is concerned, our
requirement is 3,000 tonnes but they are
supplying us only 1,000 tonnes. So, if you
supply the required quantity, that will
stabilise the prices of other oils also. That is a
fact Therefore, Sir, the Central Government is
trying to use this supply ol rice, allocation of
rice, as a political weapon. But you will
miserably fail. What happened in the
Assembly elections in Tamil Nadu is a
warning signal. - The real Kurukshetra has
started all over India. So, you are going to
lose anyhow. But there cannot be any
justification for the reduction of rice by 50 per
cent to the State of Tamil Nadu whereas you
wer* dumping when the President's rule was
there. Therefore, I would like io request the
hon. Minister at least now lo take a decision
to supply 80,0Qf) tonnes of rice from now
onwards. That is the actual requirement.
Anyhow you are going to lose the polls. That
is a different matter. You are not going to sit
there after three, four months. Bul people
should not starve.

That is why Mr. Chitta Basu Statea" many
things. Our hon. Prime Minister went to Paris
also for the celebration tf the French
Revolution. But the mean-mindedness of the
Centra] Government is very much visible
there.

On, important thing. Mr. Upendra was very
much right. The hon. Prime Minister stooped
to such a mean level of calling the Chief
Minister of a particular State as a cheat or
doinp, cheating business. That shows trip
calibre and th, character of the Juan who has
uttered those words. There-
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fore, Sir, I would request the hon. Minister—
from the Food Minister 1 tio not expect any
justifying answers and there cannot be any
justification--at least to come with a
statement that hereafter you will suppy
30,000 tonnes of rice for the State of Tamil
Nadu.

Thank you.

DR. NAGEN SAIKIA (Assam). Mr. Vice-
Chairman, Sir, my State, Assam is a flood-
prone State. Every year for the last four years
floods have been causing irreparable damages
to the economy of the State. Assam's econo-
my is an agricultural based economy.
Therefore, when lakhs of hectares of land,
agricultural land with growing crops remain
under water for weeks and moths together
every year, it can be easily imagined what
would be the fate of the agriculturists, what
would be the fate of the people in the State.
Therefore, buffer stocks of foodgrains in
sufficient quantities are to be maintained in
the State. But the supply of rice has been
gradually brought down in the State from
81,000 tonnes to 50,000 tonnes, almost 50 per
cent. With an inadequate stock and with
gradual decrease in it, the people in the State
will have to starve. The floods have been
hitting the State at the moment also. The
whole State is reeling under water. The
people are taking shelter on high ,oads and
dykes of the rivers. The State Government has
to supply foodstocks to them in the form of
relief. Therefore, it is very much necessary
that the Central Government should come
forward with sufficient quantities of
foodgrains taking th, State unde, special cate-
gory due to the severe situation created by
floods every year.

The godown facilties in the State of Assam
also need improvement. The godowns of the
FCr are less in number and poor in quality.
Therefore, to make, this situation better with a
view to facing the difficulties, more .number
of godowns should be set ur> in the State.
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Sir, it is not only the floods but also the
bandh calls given presently by a section of
the ABSU and some other forces which have
also been disturbing the traffic of food
supply. Therefore, necessary measures
should be taken ahead of such call. The
concerned Ministry should be in constant
touch with the State Government, the
Railway, Surface Transport and the Home
Ministry in this regard.

In Assam, due to shortage in supply of
foodgrains and other things, oftentimes
businessmen raise the price on their own and
the State Government is to take extra care for
such happenings. Therefore, to stop such
unusual hike in price of foodgrains and there-
by to help the suffering people of The State,
timely supply of adequate quantity of
foodgrains is a must.

Assam is a kerosene-producing State, but it
is an irony of fate that the people of Assam
suffer from shortage of kerosene too.
Therefore, 1 want to know What steps would
be taken to remove this ironical shortage of
kerosene in the State. The statement of the
hon. Minister is some sort of a whitewash
job. It is the duty of the Central Government
to see that the people in the country, even in
the remotest places, are not deprived of their
foodgrain and other necessities of life.
Therefore, 1 urge upon the Govern-ment to
take immediate necessary steps to minimise
the sufferings of the people of the country.

SHRI V S. GURUPADASWAMY
(Karnataka); At this stage | can make a few
general observations. Many friends have
covered the background and each State has
made demands. It is natural.

Before I make a few observations, 1 would
like to tell mv friends in. the ruling party
particularly the Government, that food is a
very important issue. It should never BJV
never become a plaything of politics. Unfor-
tunately, we hear voices in the House that the
Government is using the
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pubic distribution system and the food
supplies as a means to serve the political ends
not human needs. This should not be so.
There are instances, which we all know where
such conclusions- and inferences can be
drawn. In future the Government should be
very careful in regard to distribution of
foodgrains and other articles.

3.00 P.M.

I would like to make another general
observation. Years back we had examined the
various aspects of the distribution system in the
country. Ashoka Mehta years back had
produced ,, a report. It was the Government of
India which appointed a committee under his
chairmanship. That committee toured the whole
country and examined many people,
Governments agencies had drafted that report.
They have made several recommenda-tions in
that report. I do not want that all Ilhe
recommendations made in that report should be
implemented now. Perhaps; the situation has
change,} but I would like them to go through
that report and also reports of the eariier
Planning Commission in respect (f distribution
of food in the country. I) say this becaus, I feel
strongly that a time has come to have another
review, study made on this very important
problem. Public distribution has come to stay,
you may not like it but it has become a
necessary paft of ou, system now. So long as
people are starving; are poor, are unable to have
adequate supply of food, then, there is a need
for Dublic distribution sjrstem and this system
has got to be maintained at prime level, very
efficient level. Of late this system is wilting,
sagging in all the States, Wa ar, only debating
about the supply of this commodity and that
commodity and shortages In supply and mal-
distribution and the like, T feel, Sir, w, should
make a fresh study, a
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thorough study of the entire problem, if need
be, 1 suggest th, Government may appoipt
another Committee or if the Planning
Commission is competent to take it up, they
should set up a Committe, to go into the
question of the wholg distribution. There are
various flaws in th, distribution system,
inbuilt flaws, inherited flaws, drawbacks. For
instance, nobody has touched in the debate on
the adequacy of rations. They wer, only
complaining that even the existing rations are
not being distributed because of lack of
timely supply. We should examine the
adequacy of rations, the distributive network
the missing links, the lacunae, the drawbacks,
the weaknesses which have crept in over a
period of years. All this requires a further
study. So I reiterate that a fresh study by a
competent Committee fo go into the whole
question again in the new situation b, made.

. May I say that the Minister is taking shelter
under two contradictory arguments over the
state of affairs that is prevalent now? Ol) In
the immediate past tber, has been drought and
scarcity. So lot of food was sent to various
States and ,s a result of that Central stocks
have been depleted. He has also said that ther,
has been a bumpe, crop. He creates an
impression that enough food is available in
th, country. There is bumper crop because of
good monsoon. But he should have said, what
exactly is the latest stock available in the
Central pool. How much we have now—i.e.
the latest figures? In the past, ther, have been
criticisms about the maintenance of the
stocks, the quality of the stocks, the
conditions of warehouses and the like. Even
now, there are complaints that poor quality of
food is syppl'ed. Poor quality rice or wheat is
supplied to the consumers and they hav, to
take these supplies. They have no option.
They have no alternative. This is because we
have not applied our
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mind to observe proper methods to stock
these foodgrains when they are procured. So
there Is deterioration there is decay and
wastage and all sorts of things occur. This
has got to be looked into. We have not ap-
plied our mind to the packaging ,t ,H-A lot of
wastage is there. Supply is less; may be, but
wastage is terrible.

SHRI JAGESH DESAL
not fixed any norms for that.

And they have

SHRI M. S. GURUPADASWAMY: Yes,
H agree with my friend that the? hav, not
fixed any norms at all. So, 1 would like to
know what is the percentage of wastage; what
extent or wastage and why? Is it avoidable oi
unavoidable?  Sir, research has been
conducted in the CFTRI, for instance in
Mysore; wher, I come from. They have cheap
new packaging devices but such devices
recommended by the CFTRI a,e not taken by
the Government. I would like them to take
these things and study them. I refer tQ stocks,
the pool they are holding. I think at all times,
whether during the time of scarcity or during
the time of good harvest, there is such a thing
as safe limit fo, stocks. W, should maintain
those stocks com, what may. We fritter away
our stocks sometimes and we do not take
timely steps to refill those stocks. The net
result is, during a crisis like floods or natural
calamities, the Government becomes helpless
and they have no alternative but to reduce the
supplies. My friend has reduced the supply by
20 per cent I do not think it is warranted. Ir
you had maintained stocks properly and
adequately this reduction was not necessary
and they should not take shelter under th, plea
that this reduction, is not felt, NO, it is being
felt. I, Karnataka, Sir, no-v, as in every other
State, the impact of this reduction is felt.
There is ny kerosene. Even th, quantum of
kerosene that was supplied earlier before
March is. not being supplied now. And edible
oil, palmolein oil is not supplied to the sam,
extent. Ther, is cut in the

[2 AUG. 1939 ]

a matter of Urgen$ 234
Public Importance

rice quota given to Karnataka. And my friend
says there is adequate stock of wheat
available, i read what h, has stated; "Adequat,
stock of wheat in the Central pool and
supplies to the State are being maintained at
reasonable levels". This is a very vagu,
statement. / know, even in respect of wheat,
Maharashtra is not getting it, Karnataka is not
getting the same quantity of wheat. Why
should they not supply wheat?

SHRI JAGESH DESAI: Maharashtra is
not getting it

SHRI M. S. GURUPADASWAMY: Less.
3| said, less. At least let them supply wheat
adequately. I am not talking of sugar. Sugar
has got its own tales. Wheat at least can be
supplied adequately to all the States when the
stocks, are available. Therefore,
(Interruptions).

SHRi SUKH RAM; It has been increased
for Karnataka.

SHRI M. S. GURUPADASWAMY; I am
not criticising you at all. I am making a few
observations. This is a matte, in which all of
us are commonly involved. I take a very non-
partisan view. Till now the Government of
India is supplying only seven commodities
through the public distribution system. We
have not examined whether . can bring in
mor, commodities which are essential. What
is the philosophy behind the public distribu-
tion system? The philosophy is, the essential
commodities of consumption should be
suDolied at reasonable prices at reasonable
levels and adequately too. This is the
philosophy of it. So, why not enlarge this
packet ot seven articles? As I said eariier, let
there be a thorough examination as to what
the commodities are and which can be
brought into th, distribution system.
(Interruptionsy. After all, I am not making
new suggestions. They are already there. [ am
only reiterating the same for ou, own benefit.
The time has come when w, can enlarge the
distribution system. So we should carry the
distribution  system
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further a"d set up cooperative societies or
other individual outlets i, cities, small towns
nd villages and 1 enlarg, the list of
commodities. Let it be examined, jf it is
rational feasible, let more commodities be
included for distribution. That is the only ,ay
of avoiding exploitation of th, poorer sections
of the people. Afte, all, it is the poorer
sections the working class, the craftsmen and
the like, who are the sufferers, I know that all
the ration cards that are being given are not
genuine. Sometimes it happens so. I am not
going to make an adverse comment on that.
Of course, ther, has got to be stricter control
over the distribution of cards to th. weaker
sections and the poorer sections of people.
That apart, I would say, there has got to be an
expansion of th, number of items of
commodities which go for public distribution
system. Othewise, profiteers,
blackmarketeers, will have a lot of scope to
exploit. And then we have to tighten, up the
supply point for avoiding pilferage, for
avoiding sale by the cardholders to others.
They take the supplies and they sell those
supplies to hotels and other people That
should also be stopped. Therefore, the whole
thing requires a thorough study and a team
can be set up at the highest level to go into all
these aspects and they can. come out with a
new approach, a new strategy, a new thinking,
on the whole public distribution system.

SHRI E. BALANANDAN (Keraia)': Mr.
Vice-Chairman, today we are discussing a
subject to call the attention ol the Minister of
Pood, to the difficulties faced by the people
due to inadequate supply of rice sugar and
othe, essential commodities by the Central
Government to the States. Befor, T start
asking my questions on fo-H supply. Il must
submit that human beinss reouire flrst and
foremost oxygen they need food. Next to
oxygen comes fool. And food is required by
all peoplf belongingto alU parties
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There cannot b, any difference on the basis of
parties as fa, as food is concerned. Therefore,
when the Minister replies to the debate, let
him not instil party politics, narrow Party feel-
ings, into it. The responsibility of the Central
Government is to see that ade-quat esupply of
food I’ maintained, especially for keeping the
rationing system, wherever system it is
efficient. That is the' lookout of the Central
Government. If ;ny State Government is not
falling in line, it is the responsibility of th,
Central Government to ensure that th, people
get food to eat. Do not confine yourself to the
Cong-resss Party alone and say something,
that is wrong. Therefore, at the outset, I want
to invite attention that we are boasting of a
bumper crop. And yet what is happening in a
small State like Tripura this year? In Tripura,
you might have read it, 20 people died of
starvation. You might also hav, read in the
newspapers that on 27th July there were food
riots in Damchora food godown in the north
district of Tripura where the tribal people
were not getting food. They went to the
godown and tried to snatch the f2°* stocks.
Thereupon the police opened fire on them and
" people died on the fi pot and nine people
suffered wounds and were admitted into the
hospital. Why? Why should our people die
without food " a year nen you ar, claiming to
have a bumper crop; That to, in a tiny State
where—i am not indulging in politics*—your
party is ruling? Why cannot you supply food
to such a small, tiny State? Whatever supply
system was in vogue the whole thing has been
damaged. The public distribution system has
been done with and it has almost been given
over to private hands who are stealing the rice
supplied by the Government anrt the tribals
ar, not getting food. The tribals are dying of
hunger, without food. Thee have v,»e". 20
starvation deaths and another four died of
police bullets. This Is the point I wanted t,
mention, with your permision. So, if you don't
deal with
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the food question priperly, this will , be the

result.

SHRI SUKH RAM: Sir, I forcefully deny
the charge that people have died in Tripura.
Not even a single person has died for yant of
food. There may be other reasons for that. But
it is not because of want of food that they
have died. I deny th, charge.

SHRI E. BALANANDAN; You have a
chance to reply and 3 do not need it now.

THg VICE-CHAIRMAN (SHRI V. j
NARAYANASAMY); Th, Minister is only
clarifying the position. Later on h, will give the
full information.

SHRi E. BALANANDAN; Sir, I invite tht,
attention of the honourable Minis'e; through you
to the situation prevailing j, West Bengal. I am
not talking £jr my party alone. From West :
Bengal en all-party delegation including th, party
of Mr. Ghani Khan Chowdhury, jointly camg and
met the Minister and gave him a memorandum.
That means what? That means that it is the
demand of the people of West Bengal
irrespective of politics, party politics. They came
here and submitted to th, Minister that their fooi
supply is being reduced by the Central Gov-
ernment. West Bengal is a State which is covered
by the rationing system. Ther, are two systems;
on, is the statutory' rationing and the other is the
modified rationing system. Nearly one croie
people are covered by statutory rationing through
2,745 ration shops and for 5.3 crore people there
are 17,045 ration shops. West Bengal State has
got another feature which we have to take into
account. That is a State where th, d'n®'v of
population is next only to that of Kerala, j Th,
1*"<* mass of West Bengal is used for coal
mining, fo, growing tea and also for growing jute
which brings foreign exchange in abundance to
the country as a whole and, therefore, West
Bengal is not producing sufficient foodgrains
fo, its own requirements.
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This is only for consideration and I do not go
into the whole gamut of it. Therefore, what 1
say is that it is the duty of the Government to
see that at least the ration supply is
maintained and the agreed quantum of rice
and wheat is supplied to the State.

Since February 1989, the monthly Central
allotment of rice and wheat has been
gradually reduced in the cast, of West Bengal.
The rice that used to be supplied earlier was
1.25,000 tonnes per month and that hrtS been
reduced now to 64,000 tonnes and the earlier
supply of wheat wa3 1.2fi,0(10 tonnes which
has now been reduced to 80,000 tonnes. What
hap-penr as a result of this? The Govern-ment
of West Bengal is forced to reduce the supply
of rice and wheat to the people irrespective of
any politics. So, everybody has to starve.
Why? Because of the short supply by th*.
Central Government. The Central Gov-
ernment is acting in one way and the great'
FCI, which is an organisa* tion with a big set
of people, is acting in another way. They are
also playing havoc with the life of the people.
Whenever an allotment is made, they do not
see that the supply is made to the State and
they do not supply also in time. Now, a new
situation hag arisen due to floods in Puniab.
Because of floods, a 'large quantity of rice
has been spoiled. There can be some kind of a
thing like that. The people of Punjab should
be compensated for that. If it is bad and if it is
not good to be consumed by human beings, it
can be given for cattle feed. That is the
normal thing that you should do. Instead of
that, they reduced the prescribed Standard.
Some kind of a change is made to maice it
eatable so that this can be taken by Bengal,
Kerala and some othej places. Is this kind of
an idea correct? Is it scientifically correct to
do that? Is it humanly correct to do that?
whenever a standard is prescribe” for tood, is
it correct on the part of the Government of
India to say that this can be done or that can
be done? In
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this way, the food which cannot be eaten by
human beings has also been supplied. I do not
want to go into the whole gamut of the
question. I aro only requesting the Minister.
This is the memorandum submitted by all the
parties, including the Congress Party an,j
including Mr. Ghani Khan Chaudhury. That
is the point. The participation or Mr. Ghani
Khan Chaudhury itself is sufficient to explain
the position.

Therefore, I request the Minister tO see that
th<i earlier quantity of wheat an”®j rice
supplied to the State of West Bengal ghould
be restored. Not only should it be restored.
Pooja is coming. You know what Pooja
means for Bengal. You know that Pooja is
first and foremost for every Bengali. Com-
munist or Congress does not come into the
picture. Therefore you have to see that
adequate supplies are given. I do not want to
go into the serious charges. You should
explain to me the 20 per cent cut. How is it 20
per cent? Au a Food Minister, it is your
responsibility and you have to see that the
supplies are given. Then we can listen to you.
Therefore, don't explain the whole story of
not giving food to the people of West Bengal.

I am not going into the question of sugar
The supply of sugar has also been reduced
from 46,000 tonnes t* 26.000 tunnes. Also
the oil supplies. 1 do not want to go into
details. I want you to ri.-store these things.
More sugar should also be supplied to West
Bengal.

With pour permission, I want tv refer to the
State of Kerala. Something has been said by
my friend, Mr. Bslaram There has been a big
hullabaloo created by the Minister. I do not
want: to go into that now. Firstly, T want to
say that Kerala is a State where statutory
rationing is there. It bad been introduced in the
year 1964. When t was introduced, there waa-
~an agreement between the Government
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of Kerala and the Union Government. Mr.
Minister, I want a specific answer to this
question. When statutory rationing was
introduced in the State of Kerala, there was an
undertaking by the Central Government that
they will supply rice to Kerala. This was a
written agreement. Therefore, it is the
responsibility of the Union Government to see
that adequate supply of rice to the State of
Kerala is maintained. Kerala is a State where
we are having a completely statutory rationing
system. In every village we have ration shops
and every man has a ration card. What is the
Central Government doing for us? The supply
to the State of Kerala was 1,60,000 tonnes per
month. Recently it had been reduced to
1,40,000 tonnes. Then we requester th,
Central Government to increase the quantity.
The Kerala Assembly passed a Resolution
unanimously to the effect that food supplies
should be increased to 1,60,000 tonnes as per
the resolution. Now, another 20,000 tonnes
have been cut. The latest position is perhaps,
you may wonder, that 1,60,000 tonnes nas
been cut to 1 lakh tonnes. 20 per cent is the
average cut. Sir, there is a story about th,
carpenter's calculation. I do not want to take
the time of the House. It is a short story. One
carpenter measured the depth of a river. Ar
one place, he found it 1 ft., at another place 2
ft. and then at another plac, 10 ft. Ue said that
tho average was four and a half feet only.
Then he asked a man to cross the river. Then
that man went fo cross the river and he never
returned becaus, at one Place it was io ft. He
was drowned. Therefore, thi? 20 per cent
average business is like that old carpenter's,
not the present day carpenter's calculation. So,
Sir, I am telling you that we were getting
1,60,000 tonnes. Now it is reduced to 1 lakh
tonnes. In simple terms, I want you to
increase it to the old level. Therefore, the
Kerala Government is requesting a Utile more
rice to be given. But, meanwhile, one
surprising thing happened. You know our
Congress (I)
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party of Kerala organised a bi? meet on 26th
May. They have made elaborate
arrangements. They have jrga-nised a very
good meeting, and the Prime Minister came
to address that meeting. It was a good
meeting, and in that meeting, Mr. Rajiv
Gandhi said so many things. That is political
and he has to say so many things. Why
should I bother about xt? Among other
things. h, said ... (Time l.ell rings) Sir, your
Prime Minister is my Prime Minister.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY) . You have, taken
more than 17 minutes. I am just reminding
you, not the other way.

SHRI E. BALANANDAN: Here fie point
is that my colleague, Mr. Balaram has said
something, and some kind of a dispute arose.
Therefore, with your permission, Sir, I am
quoting one or two sentences from the
editorials of the Kerala dailies on the speech
of the Prime Minister, then I shall come to
the speech as such. VTou know, Sir, that
'Mathrubhoomi' is a daily in Keraia which
supports the Congress (I), and is the second
widely circulated Malayalam daily. And they
said, I quote:

"The statement of Mr. Rajiv Gandhi
brings anxiety about the coming days. It
amounts to giving up responsibility to give
required rice to the State of Kerala. In
1934, when statutory rationing was intro-
duced, there was a written agreement with
the Centre to ensure adequate supply for
the State. There-fore, the statement
evading the responsibility was
irresponsible."

Sir, this is said by the 'Mathrubooml'. In our
language, we say that it is Congress (I)
paper. That paper is supposed to be a
Congress (I) paper.

Then, Sir, coming to the "Kerala Times", it
fs an ortRodox Christian paper. Normally
they support the ruling party- Their editorial
said on the 31st that "Escape from the
written
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commitment in 1964 to supply rice is
asbolutely wrong." Sir, 'Malayalam Express'
from Trichur, 'Keraia Kau-mudi', Deepica all
these Malayalam papers hav, editorially
criticised the Prime Minister's Statement. He
said among other things—/ am quoting the
exact sentences—"Why Kerala Government
is not buying rice from other States? Why
should they have to come only running to ug
with a begging bowl?" This is the statement
made by the great Prime Minister of the
country. I told you, Sir, that there was a
written agreement between the Government
of Kerala and the Governm-nt at the Centre
that the supply of statutory rationing will be
given by the Governmlent of India. But now
he asks us to go and buy from Madras ur
somewhere. Very good. For that advice we
must thank him. But the quesiton we pose is,
what is your responsibility as the Prim,
Minister of the Country? As Prime Minister oi
the country he must ensure that food is
supplied to the people of Kerala State. And
these sentences and words need not be used
like begging asking coming. I do not say
anything against that. One can talk only in his
own language. That language shows the
standard of the people who talk. Therefore,
for a man, who has the status of the Prime
Minister of a county i am sorry on his part to
comment like this. Keraia people are sorry for
him. But now I do not grudge. Let him speak
like that. But today I want an assurance from
the Food Minister that the Government of
India must see that Kerala people will be
supplied 1.60 lakh tonnes of rice so that their
rationing system can be maintained
efficiently.

Finally, Sir, we are a State who are
supplied with these things by the Government
of India. In fact, India is comprised of so
many States. One State produces steel,
another State produces coal and a third State
produces something else. So the deficient
States are supplied with things that they need
and from surplus States those things are taken
Which they de
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not need and they are given to other
State. But we have to see India as a
unit and this machinery and system
has to be maintained hy the Govern
ment of India. Therefore, the Central
Government must see what are the
Kerala ~ Government's calculations  and
requirements. We are the people who
supply ~maximum amount of  foreign
exchange for our country, India, for
which 1 am very proud. Once upon

a time we were getting rice from
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Burma. We were able to buy ric¥
irom so many other foreign coun
tries. We were eating sufficiently.
Bai 1 do not want the Government
of India to allow us to buy there.
Sut the Government of India must
take the responsibility of supplying ;is
rice.  Otherwise they must convince
us that this situation has arisen des
pite their best efforts, and say thai
the people of Kerala should bear with
ue, this is a national calamity, there
is no food production in the country,
there is no food stock in the country.
Therefore, this way you can argue
with us. A

Another thing that I want to tell the Food
Minister again—I cannot dictate to him—is
that this Is the demand of the people of Kerala
that 1.60 lakh tonnes of rice should be sup-
plied to them and also 5,000 tonnes of palm
oil, which nohody is taking now, nobody
wants it now. We had last year good
production of edible oil. Therefore, nobody
wants this foreign oil. But we have nothing.
Therefore, we request that at least 5,000
tonnes of edible oil should be given to us.

Therefore, Sir, before I sit down ¢ T want to
say once again, as everyone eise was saying, that
in the matter of food no politics should be
played. I must point out that before the elections
in Tami] Nadu, while rationed wheat and rice in
Kerala and West Bengal were being reduced
there was an increase for the people of Tamil
Nadu from 50,000 tonnes to 80,000 tonaes. And
when the West
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Bengal delegation met the Food Minisler
about the food question, he was saying, we are
giving a little more iu tlie people of Delhi. 1
am not against it. The reason given was, this is
the capital city. Therefore, they must be given
a little more. But the Centrai Food Minister
should see that the basic minimum necessities
of the people all over the counlry are met and
then if a little more is left, you can give it to
the Delhi people. I am not against it. But this-
cannot he maae an argument for denying food
io Tripura people because they have to go and
loot the godowns and face the poiice bullets.
Therefore, I am re questing that the whole
gamut if the supply system should be
reviewed Rnd a proper position taken with
regard to West Bengal, with regard to Tripura,
with regard to Andhra Pradesh. About the
Andhra case, my friend was making a
statement. Your Prime Minister sometimes
without reading the newspapers goes and
makes a statement there that the Government
of Andhra Pradesh is taking all the money
from their trea sury without supplying food to
the people. What is this type of statement, I
cannot understand. I am sorry to say so.
Therefore, I request the hon. Minister for
Food and Civil Supplies ence more to see that
the whole system is reviewed so that adequate
supply is made to the concerned States, that
rationing system is maintained properly so
that priceg can be controlled arid the people
are able to get supplies of essential
commodities.

SHRI JAGESH DESAL Mr. VL.
Chairman, it appear? that the whsle House is
demanding and this is tbe demand from all
the States that The quantum of supply of nce,
wheat, palm oil and sugar should he increa-
sed. I am very happy that Mr. Upendra started
very well. But Mr. Upendra without political
overtones is not Mr. Upendra at all. I was
very much surprised when Mr. Chitta Basu,
my friend Mr. Balaram and the last spea-iter
said that the non-Congress States are being
discriminated against.
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SHRI CHITTA BASU: Is it hot so

' SHRI JAGESH DESALI: I will show you by
figures. 1 am very happy tnai Mr. Upendra
never said that. Mr. Upendra gave figures...

SHRI V. GOPALSAMY: He was very
much mild.

SHRI JAGESH DESAL: 1 will deal with it.
Now, as regards tne State ol Mdharashtra, I
had rnadg special mentions last time and
earlier. Members oi Parliament from
Maharashtra also mpj Mr. Sukh Ram and our
Chiel Minister met him several times, In spite
ol our request—and I brought this to the
notice ol the hon. Minister that in Bombay, 50
per cent ol the ration shops are without any
foodgrains—nothing tangible was done for
Maharashtra.

SHRI
ven point.

CHITTA BASU: So, that to'

SHRI JAGESH DESAI; 1 am giving hgures lor
West Bengal and for Kerala also. So, my
demand is that becauss of the situation due to
floods throughout in Maharashtra where  so
many districts are affected—Andhra is also
affected and so are-other States—the Food and
Civil Supplies Department must  sent
adequate stock of  edible oils, wheat, rice
and sugar. I would like to know from the hon.
Ministe: about the stock position for the various
States. Now, I will give some facts and figures.
As regards the  subsidy borne by the Central
Government foi supply of foodgrains for the
public distribution system, which are the
most beneficiary States, I will give the figures.
In the case of West Bengal, in 1988-89, the
subsidy borne by the Central Government on
account of foodgrains sent fo, the public
distribution system was Rs. 206.83 crores.
For Kerala,—a very small State in population
and size—it was Rs. 199.97 crores Andhra
Pradesh—Rs. 102.13 crores. Whereas, in
the case of U.P., which Ss one of the biggest
States of oui
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country, the total subsidy was just Rs. 88
crores. Similarly, in the case of Bihar which
is one of the most backward States and one
of the populous States, the subsidy was only
Rs. 78 crores.

SHRI PARVATHANENI UPENDRA:
That means, che y are not supplying....

SHRI JAGESH DESAI: This shows thai
the quantum which was supplied to these
States was the highest compared to
(Interruptions)

SHRI CHITTA BASU: Mr. Desai, should
I point out one thing?.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Jagesh Desai, are
you yielding?

SHRI JAGESH DESAL I ans yielding.

SHRI CHITTA BASU: In West Bengal,
there was increase in the price of jute over the
years and there was an agreement between
the Governmsnt ol India and the Government
of West Bengal that the conversion of lard for
the purpose of cultivation of jute would be
compensated by way of supply of foodgrains
from the Union Government. You gave the
subsidy figure of Rs. 200 odd crores in regaid
to West' Bengal. But we are earning more
than Rs. 300 crores a year by way of foreign
exchange from the jute industry.

SHRI JAGESH DESALI: I was referring to
the quantum of foodgrains supplied to the
different States. As fac as Maharashtra is
concerned, it is one of the deficit States. You
talked about jute. We are producing .sugar
and giving to the whole country. In spita of
that, Maharashtra is not being given adequate
quantity. This is my point. It is not a question
of discrimination against any State. All
States, all of us, want more foodgrains so that
we can work the public distribution system
properly.
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DR. G. VIJAYA MOHAN REDDY
(Andhra Pradesh): There are deficit Stales
and there are surplus States. H«w can all the
States be treated on the saree footing?

SHRI V. GOPALSAMY; There are
wheat-eating States and there are rice-eating
States.

SHRI JAGESH DESALI; For me, all Slates
are equal, whether it is Tamil Nadu or
Maharashtra or any otner State. We are all
Indian citizens. My omy suggestion is that the
distribution should be made according to the
population.

We have been toid by tne Government that
the-production of foodgrains may exceed the
target of 167 million tonnes and that it may
go up to mure than 170 million tonnes.
Therefore, I would like to know from the hon.
Minister whether, in view of the prevailing
situation, the Government would increase the
quantum to be distributed by at least four
naition tonnes which is the quantity expected
to be produced over and above the target. 1
would like to, know whether the Government
would take a decision immediately and see
that aU tne States are given more foodgrains
so that the situation can be savea.

Mr. Vice-Chairman, Sir, the festival season
is coming. In Maharashtra, we will be having
the Ganesh Utsav. In West Bengal, there will
be the Durga Puja. Deepavali and Id will also
be coming up.

SHRI N. E. BALARAM: Mr. Desai, do
not forget Onam.

SHRI JAGESH DESAI: Onam will be there.
In the next two or three months, we will be
having a number of festivals. Janmashtami will
be there. I would like to know whether the
Government would make an anno, uncement.
Earlier also, I talked to the Minister and I also
made a remark from the Chair. My question is
whe* I ther, In view of the festival season,
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the Government would announce the
quantum for distribution and, if so, when they
are going to annrfUnce it. The Go vernment
should announce now the quantum and when
they are going to give it. If they announce
now, the price will come down. If they do it
late, the price wili go up. That is why if is
necessary that the announcement should be
made immediately.

I was very happy to see a news-itern today in
the 'Financial Times' that the Agricultural
Prices Commission has decided to
recommend  Rs. 200 per quintal for wheat
for the Rabi season, 1 was very happy about it.
I would, in fact, say that this should .be in-
creased even further. Here, I would like to
know from the hon. Minister whether this
proposed increase of Rs. 17 would be met by
toning up the functioning of the Food
Corporation of India in the matter of reduction
of overhead expenses and wastage. You have
not fixed any norms. I asked a question
whether there  were any norms in
regard to shortage and wastage. The reply
was that there were no norms. Do
you want that these officers should go
to th, extent they desire; There
should be some norms and you have not laid
down any norms. Now rabi crop will come
after some months. You should make an
exercise to reduce the cost of administration of
the FCI. You must decrease the expenses
by Rs. 17. When you give the  fanners this
price, you give it but by reducing the expenses
you see that this amount is absorbed. If
this is done, I will say that the Food Ministry
is doing an excellent job. Otherwise, I will
take it that the same old thing 13 still going on.
Shri  Sukh Ram will take that into
consideration.

Before I come to the aspect of sugar I
would like to tell one more thing to the hon.
Minister. Today I had gone fo Super Bazar.
My wife is ill. So, I had gone there to buy
some material. I did not get arhar dal from
there. If the items like arhar da/ are
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not available in Super Bazar, there will be
impact on your distribution system, the prices
are likely to go up and there will be more
pressure on you. If arhar dal is not available
in Super Bazar, what would be the position ol
other dais?,

[The Vice-Chairman (Shri Mirza
Irshadbaig] in the Chair

The production of pulses even after 30 to 40
years, since 1950, has remained the same. Ther
is no Increase. Therefore, we want that pulse:
should also be distributed through publi
distribution system. At least in tribal areas tribal
should be given roti with dal. Now, the per capit:
production of pulses which was 66'grams pe-day
In 1951 has gone down to 33 | grams. What are
you going to de about that? How are you going to
give pulses to the common man? Vegetables is a
luxury, but let them have roti with dol. At least
this should be done and start with the tribal areas
flrst

Abi u fthe point raised by Mr. Upendra, tiW
Prime Minister had gone to Khamam District in
1986. There, according to the directive of the
Gov- , | ernment The price of common quality
rice was fixed at Rs. 1.60 per klio. You can add
25 pei cent more lor transport and other charges
and the rate would come to Bs. 1.85 per kilo.
When he enquired in the market, he was told that
the price was Rs. 2 per kilo, (“terruptions). Mr.
N. T-Rama Rao was also there. Our Prime
Ministtr asked him to taste the rice but he did not
taste it because he know that it was an inferior
quality.

SHRI PARVATHANENI UPENDRA;
Will you yield for a minute? The Prime
Minister is used to pizzas and pastries. He
might not have tasted common rice. That is
the flrst time he might have tasted such rice.
Su, how could he distinguish between fine
rice and common ouality rice?
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SHRi JAGESH DESAI: That is noi

correct. The price was reduced because of the
efforts of the Prime Minister. Alter this wag
taken up by the Prime Minister the price was
reduced to Rs. 1.85 per kilo. At least you
should agree to that. That was the effort of
the Prime Minister. Earlier the State
Government was charging Rs. 2 per kilo.
(Interruptions). Please don't say like that. The
action of tne Prime Minister resulted in the
benefit for the common people, tribal people.
He has done that. What is wrong in that?

Coming to the aspect of sugar, in spite of
the bumper crop. ...(Interruptions). Sir, 1 had
handled the Department in Maharashtra. Once
I was coming from Pune. On the way | saw
one fair price shop. I wanted to inspect the
quality of controUed cloth because I was told
that the manufac turers were giving rotten
quality and they had given me an assurance
that they would improve the quality. So, 1 had
gon, t see the quality, whether they had really
improved the quality I was satisfied. On my
table I saw the 'Economic Times' in which it
was mentioned in bold letters that 20 thousand
tonnes of sugar had been hoarded in Bombay.
I was surprised that such a large quantity of
sugar had been hoarded. So I came to
Mantralaya and told some of my best and
honest officers: "Go and find out from tha
godowns of these sugar mills and give me a
report". What I found was that the sugar
stocks in the godowns was the same as shown
in the registers and there was no such
indication. But I knew who were the people
who were doing that and they had created
some kind "of an atmosphere. Then I came to
know that according to the Sugar Control
Order, 20 per cem sugar has to be sold every
week—not only sold but should be sent to the
place where it is meant to be sent. If it is
meant for Ahmedabad, it should be sent to
Ahmedabad. What was happening was, they
purcnased the sugar but kept this sugar in the
godowns or permises of the mills, whe-
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ther they were cooperative sugar mills or
private mills. So I would like to urge upon the
Minister that il the Sugar Control Order is not
implerntented, the festival season Is coming,
artificial scarcity will be created and tha
prices will go up. In spite of releasing so
much sugar for the months of July and
August, why are the prices going up? Have
you maae an enquiry? 1 would urge the
Minis, ter to immeclia” tely instruct the State
Governments to see that whatever sugar has
been sola Is sent to the place where it has
been purchased. If this is not done, artificial
scarcity will be created. When I did this, the
next day the sugar pricea in Bombay came
down by twenty rupees. So ir this is done, I
think we can control the prices.

About edible oil, bumper crops are there.
Prices had gone down. But last month again
the prices have gone up by 25 per cent. Today I
enquired from Gujarat people and they told me
that this time the rain is so good and timely that
there will b; a bumper groundnut crop. But
why is this happening? That is why I would
request the hon. Minister to see who are the
persons who are profiteering and hoarding and
what action shou'd be taken to dehoard edible
oil and brin:* it to the market. Otherwise the
festival season is coming and I warn the '
Government that if prompt action is not taken
now. as | told last year also, when women will
go for purchasing oil. instead of getting oil
they will have to shed tears. This should not
happen and that is why you must take- care
from now.

As regards palmoline, Maharashtra had
demanded that you should give it according
to increase in population. But you have not
done that. Again you are giving palmoline in
2 kilo tins instead of 15 kilo tins. That is why
the price goes up. If there is one member or
the family, he will not require mor, than half
a kilo. From 2 kilo tin how will you give half
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kilo? But if you give it in 15 kilo tins, they
can get loose oil and the price will come
down. Because 80 per cent of palmoline is
given in 2 kilo package and the remaining 20
uei cent in 15 kilo tins, I demand from the
Government that in order to reduce the, cost
of packaging ot palmoline which is required
for tha common man who buys it from the
ration shop, you must give it in 13 kilo tins.
This is my suggestion to you. I do not know
what is the difficulty. I do not know why you
want to waste so much packing material. So
Government should take every action to see
that palmoline is given in 15 kilo tins.

As regards the flood situation, I "eel adequate
stocks should be  given so that there should
not be any difficulty Ior the common man
and  for those who are affected by floods.
A3 far as Maharashtra is concerned, Beed
and Raigad districts are affected to a large
extent. Beed, Nanded and 4.00 .M. Raigad
districts have  been affected to a very large
extent. In  Raigad  district industrial
estates have been completely submerged. I
would like to know how the Government is
going to help in this regard.

I would like to say one more thing, It is
regarding pulses. Mr. Virendra Verma must
be knowing this. Even in 1970-71, total
production of pulses was 11.88 lonnes. In
1987-88 its production has gone down to 11.4
tonnes. So, in tlie course of 20 years instead
of increasing the production of pulses. it has
gone down. As [ said eariler, per capita
production of pulses was €1 grams in 1956.
After thirtytwo years il has gone down to 'S’
gramms. As regards area under production, it
w»s 22.53 million hectares in 1970-71, It has
come down to 21.86 million hectares. Sir, 90
per cent of these pulsed are grown in rain-fed
areas and f*at also by the marginal farmers.
Sa many times I have said, to have mor"
production of pulses, you must have some
good policy as you have done
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in the case of oilseeds. It has given good results
also. But asi far as pulses are concerned, nothing
tangible has been done. So, I would like the
Government to consider whether all these crops,
both of the oilseeds and pulses, which are grown|
in rain-fed areas, will be completaly insurance
premium free. Would the Government buy if]
when its prices come down? If that is so, the]
farmers will come forward to cultivate pulses.
Otherwise a time will come when nobody will
grow pulses. If pulses> are not grown. I do not
know what will happen. I hope the Minister willl
take into consideration my suggestions and will
immdiately increase the quota if aU the States
.particularly that of Maharashtra. Sir, Bombay is|
also in Maharashtra. In Bombay there are nof
less than 10—12 lakh people from the South.,
Most of them are rice-eating. Bombay is a
cosmopolitan area where people from Kerala,
Tamil Nadu and Karnataka come in large
numbers in search of jobs. They should not feel
eny difficulty in getting their necessities of life,
So, I would like that tbe Government rnust
increase the quota of rice and wheat and of
palmolein for Maharashtra. I am saying this
about Maharashtra because I know e situation
in my own State. Se weightage should be give
to South i Indians living in Bombay while alloca
ting rice quota to Bombay. I am sure the Ministe
will take care of it nnd will at least announce th
festival quota imnaedTately. I hope he will als
give us details of what help he has givea to thos
affected by floods.

SHRI V. NARAYANASAMY: Thank y ui
for giving me this opportunity tO participate
in the Calling Attention "hich has beep
raised by Shri Upendra.

I see from the Opposition, except the
leader of the  Opposition, Shri
Gurupadaswamy,.—of course, Atal Bihari
Vajpayee Ji was not present at that time—aU
the members' who spoke, have hurled
accusations against the Centre. Apart from
that they have
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been saying that the Centre has neglected
them. Kindly see the States which they are
referring to. They are West Bengal, Andhra
Pradesh and Kerala. Sir, I would like to give
two important facts. The rice production in
the State of Andhra Pradesh for the year
1988-89 is 105 lakh tonnes and in the State
of West Bengal it ia 101 lakh tonnes. The
next rice producing State Jo Andhra Pradesh
is West Bengal. What is the contribution oi
rice by both the States to the Central pool?
The State of Andhra Pradesh is giving 3.12
lakh tonnes.

SHRI PARVATHANENI UPENDRA: We
are giving 5 lakh tonnes.

SHSI V. NARAYANASAMY: Why are
you in a hurry? I am giving the details. The
State of West Bengal is giving about 90,000
tonnes. Sir, we should not forget the fact that
Punjab is the only State which is contributing
65 per cent of the total requirements of rice.
When that' is the situatio.i, the State
Governments which are contributing only 1.3
per cent demand that all the rice should go to
them under the public distribution system.
Apart from that an hon. Member from Tamil
Nadu who spoke about an hour ago here
demanded that the Central Government which
has been giving 40,000 tonnes of rice every
month should now give to 80.000 tonnes per
month thftugh they are not contributing even
a single grain of rice for the Central pool. Sir,
kindly see the attitude of these States. The
Puniab and Haryana States are contributing
much more than other States to the Central
pool and the Central Government is giving
maximum to the States which are rice-eating.
In spite of that they accuse the Central
Government of poutical motives only to show
to tha people that the Centre is neglecting
them. As the Minister has stated in 1987-88
actually there was drought, the buffer stocks
which they had had to be given to the States
to save the situation and apart from that when
there were floods in the Punjab area, the
procurement v/as
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less and, therefore, the Centre had to cut
down by 20 per cent the rations which they
have been supplying to the States. Therefore,
Sir, there is no justification for the State
Governments of Andhra Pradesh, West
Bengal and Kerala to say that the Centre is
not giving them adequate quantity of
foodgrains which they need. Sir, 1 for one
say Ihat the Centre has to give sufficient
quantities of foodgrains to the States but the
Centre also has got some reservations and it
has tt, equally distribute to all the needy
States ahd to satisfy ihe requirements of
various States. But unfortunately they say in
a wise manner that we should not politicise
the issue. They give a political colour to the
issue saying that the Centre is neglecting
them.

Sir, as far as Andhra Pradesh is concerned,
the Central Government is spending more
than Rs. 2,20 crores on account of food
subsidy alone.

SHRI B. SATYANARAYAN REDDV
(Andhra Pradesh); From where did you get
these figures?

PROF. C. LAKSHMANNA: What is the
source of your figures?

SHRI V. NARAYANASAMY. If you
have not heard, I will repeat it once again.

PROF. C. LAKSHMANNA: Repeating
does not mean anything. From where did you
get these figures?,

SHRI V. NARAYANASAMY: Sir, the
Centre is giving Rs. 2,200 crores on account
of food subsidy alone. Even the Planning
Commission has not agreed to this.

THE VICE-CHAIRMAN (SHRI1
MIRZA  IRSHADBAIG): Mr.  Naraya-.
Kasamy, 'is is asking you, from where
you are quoting that figure.

[ RAJYA SABHA ]

a matter of Urgent 256
Public Importance

SHRI V. NARAYANASAMY: From
where Andhra Pradesh is getting the money?

SHRI A. G. KULKARNI (Maharash-tra):
That is his confidential information.

SHRI V. NARAYANASAMY: That is
why I said, a large chunk of subsidy ?oes to
Andhra Pradesh, West Bengal and Kerala,
Now those States whicn are accusing the
Centre are getting more subsidy, more
quantity of rice, wheat and the#subsidy also
goes with that. The Central Government ia
spending 73 paise for each kg of rice, | mean
the subsidy the Central Govenment is giving
and the States are enjoying and they are still
accusing the Central Government. (Intemip-
tions)

DR. G. VIJAYA MOHAN REDDY: Is the
Government of India prepared to continue
with the Public Etistribution System at all?
What is the philosophy jehirad it?
(Interruptions)....

SHRi JAGESH DESAIL: They can
give this help to some extent. It is
for you to procure ............. (Interruptions)

SHRI V. NARAYANASAMY: There
fore, they are not doing. They' give
only 3 per cent, (Interruptions) Mr.
Vice-Chairman, Sir, I arm not yielding.
The most unfortunate part of it is
that when the Central  Government
give rice for the tribal areas under
th, ITDP programme (Interrup
tions) You got you, chance. Why >
are you interrupting now? Rice given
by the Central Government under the
ITDP programme was to be sold by

the State Government to the tribal
people. Re. 0.25 is kept for the trans
port and other incidental charges and

it is to be sold at Rs. 1.85 by the Stata
Government. But the Andhra Prauesh
Government was selling it at Rs. 2

per kg even for the tribal people
(Interruptions’).... 1 challenge even
today that you have been selling

it... (Interruptions)
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PROF. C. LAKSHMANNA: You talk

about fine and  super-fine varieties

SHRI V. NARAYANASAMY: I am
coming to that. They have been selling it at
Rs. 2 per kg. When the Prime Minister visited
Godavari area along with the Chief Minister
of Andhra Pradesh, Shri N. T. Rama Rao, the
Prime Minister inquired of this fiom the tribal
people. They told him that they have been
getting rice at Rs. 2 per kg. Then the Prime
Minister inquired of Mr. N. T. Rama Rao, and
Mr. N. T. Rama Rao said, "We ore giving fine
variety of rice and therefore, we are charging
15 paise more." When the Prime Minister
asked the tribals to bring rice, rice was
brouaht by them. The' Prime Minister tasted
rice and then asked Mr. N. T. Rama Rao to
taste that rice. But Mr. N. T. Rama Rao, the
Chief Minister of Andhra Pradesh refused to
taste rice. ...( Interruptions)

Jamrareas (st dwf gwizdw)
QITHC AR HOTAL, FH Ara @if o)

ot TR gagw fag ¢ qrae,
azi oo TMTITF W amw fHT
a1 T2 .., (smEmem). . ¥ Fo
faarer & | (wmEmaw) | Wt
Y gamt &Y §F q@A Ad faan

eaarers (ot Wi gufada)
A AT H0 Fa qT arf o)

stuw wadn fag:  wraas,
I TATAT W TR T aTARYr AT
97 a2 2 f% aw¥ met 7w Agw
TEAT AT AT QO ®ER Y A
g7 |AT RAT WWRT g g F
5T wAT Feo Fo fyarar wr Fm
A T oar 1 @ o R OT e e
w1 am A faar smoar = fede
G5 w7 wRAr @CRF g1 AT 7F
feiT w7 TRYT F, rFo Zle TIHIIE
A gzl f2Ra &6 &7 awA
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Fuanrean (st i (nigdm) :
g @ § eqEed, &1 Weq wEg) @1
Q1Y Fz Wiy | g FAAeq) B WA
gifen w2 & adifs  wawr am
4% wAd.  mEEq ¥ 9FEl
e o & fr wgi@ a1 %7 4n)
gz aiferca % wi @ &)

A1 Uw wagw fag: W A
CEANE R R (

guawisas (=1 MAf guigdn) .

HT 45 a4 gu

SHRI V. NARAYANASAMY: Sir, the
Prime Minister asked the Chief Minister of
Andhra pradesh ...(Interruptions). Sir, I will
not quote the name if he wants... The Prime
Minister asked the Chief Minister of Andhra
Pradesh to take the rice. N. T. Rama Rao, the
Chief Minister of Andhra Pradesh, refused to
take the rice which was supplied to the tribal
people for the reason he knows fully Well that
bad quality of rice "™ " SUP" plied to the
tribal people by him. (Interruptions)

THE VICE-CHAIRMAN (SHRI MIRZA
IRSHADBAIG): Mr. Samy... (Interruptions)

SHRI V. NARAYANASAMY: Mr.
Upendra quoted it. Therefore, I will have to
refute it. (Interruptions)

PROF. C. LAKSHMANNA: When Mr.
Ram Awadhesh Singh raised a point of order,
he said he is only quoting and referring to
something. So long as he quotes and refers to
something, there would be no objection. But,
unfortunately, the Member not merely is
quoting but also Imputing motives. He is
attributing things to the Chief Minister of
Andhra Pradesh. Therefore, it is not proper.

SHRT V. NARAYANASAMY: You ean
accuse the Prime Mmister like anything
...(Interruptions). What kind of reference you
are making!
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PROF. C. LAKSHMANNA: Mr. Vice-
Chairman, I cannot be a party to what they
say. If I had accused the Prime Minister here,
etc., perhaps, they could have found fault with
it. I am referring to a particular point. If he
refers, if he quotes-, I would not raise any
objection, I would keep quiet. But if he
alleges, if he attributes motives and if he casts
aspersions on the working of a particular
Chief Minister who is not in a position to
come and defend himself, I think that at least
that should not go on record.

THE VICErCHAIRMAN (SHRI MIRZA
IRSHADBAIG): I will look into it.

SHRI V. NARAYANASAMY: Sir, the
Chief Mmister of Andhra Pradesh refused fo
take the rice because he knows fully well that
it is bad quality rice which has been supplied
to the tribal people in that particular area. Sir,
for two years they have been collecting
money from the poor people. The Prime
Minister simply said 'cheat'. The Prme
Minister should have said, " N. T. Rama Rao
is a liar, great liar and also a cheat." The
Prime Minister Should have said that.
(Interruptions)

SHRI PARVATHANENI UPENDRA".
Just a second.

SHRI V. NARAYANASAMY: I am not
yielding.

SHRI PARVATHANENI UPENDRA: Just
one minute. You are going in a  very...
(Interruptions)

SHRIV. NARAYANASAMY:Iam'not
yielding. You had your  chance and you
spoke. (Interruptions)'. I * not yielding. He
has already spoken.

SHRI PARVATHANENI UPENDRA: I
am "on a point of clarification. When the
Chief Minister...  (Interruptions)

SHRI V. NARAYANASAMY: I am
telling that I am not yielding.

[RAJYA SABHA]
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SHRI PARVATHANENI UPENDRA: sent
22 samples of rice to the Prime Minister to
taste what type of rice is being sent
...(interruptions)... the Prime Minister, in his
reply dated December 26, 1986, said this. |
Quote: "Dear Shri Rama Rao, I have received
the packet of the sample rice you have sent.
(Interruptions). The taste of it will have to
await my return to Delhi." This is what he
said.

SHRI V. NARAYANASAMY: Therefore,
Sir, the Telugu Desam party are distorting the
facts. Apart from that, they have been telling a
blatant lic and they have been telling that the
rice which has been supplied to IThe tribals is
fine variety. ¢ It is not the case. In his meeting
recently, in June 1989, the Prime Minister
said that the Chief Minister has taken 15 paise
more from each tribal for each Kg. of rice
which had been supplied to them. In that
context, the Prime Minister said that the Chief
Minister of Andhra Pradesh is a cheat,'he is
collecting money even from the tribals.
Therefore, ...(interruptions) When the Central
Government has given strict guidelines and
instructions that that variety of rice to the
tribal people should not be sold for more than
Rs. 1.85, if they sold it at Rs. 2/- it is a fault
on the part of the State Government and they
should not blame the Centre. Sir, to the public
distribution system, the supply is to be made
by the Centre. Distribution of the material,
rice, wheat, oil, kerosene, everything, is to be
taken care of by the State Government.
(Interruptions-

SHRI PARVATHANENI UPENDRA: '
Now you say you will make the supplies
directly to the people.

SHRi V. NARAYANASAMY; It should be
taken care of by the State Governments. What
is happening In, the States? For th© first ten
to fifteen days in the month people get things
from the ration shops. After the 15th even if
the cardholders want to draw their ration, they
are tola that the stock
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is over. The supply is made on the basis of
the total number of ration cardholders and
their requirements, whether the ration
shop is run by the Government or is run
by a private individual. But they
supply to the ration shops only for the
first fifteen days and after the 15th they
say they d.on't have stocks. So the State
Governments have to see that the ration
cardholders realiy get the benefits of the
public distribution system, instead of
"blaming the Centre. What is happening
in Andhra Pradesh? The Chief Minister of
Andhra Pradesh says thay are supplying
rice at Rs. 2 a kg. They had supplied like
that for some period. But what is
happening now? Recently, about three or
four months  back, when you fixed a
target of 25 kgs per month,—they have
green cardholders, yellow cardholders etc.
system in different areas—'when it
came to the question of supplying rice to
ihe people, they have supplied only 5. kgs.
And they have been telling everybody that
they are selling rice at a cheaper rate to
their people. That is not the case.. They
give rice at Rs. 2 a kg only in certain
areas and that too lesser quantities. And
they go about telling people that they are
supplying rice at Rs. 2 a kg. This is what
the Telugu Desam people are telling the
people of that State.  The people in some
areas in that State are not getting even that
5 kgs. Therefore, as far as public
distribution is concerned, it is the primary
responsibility of the State Governments
and the State Governments have to supply
materials to the people as per the ration
cards which they have supplied through
the public distribution system...

SHRI V, GOPALSAMY: The Centre
should not behave in a partisan manner.

SHRI DIPEN GHOSH (West Bengal):
Mr. Narayanasamy, the rice is with you
and the system ls with me. You are
keeping the rice and we have to run the
system. Without the rice how do you
expect us to supply?
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SHRI V. NARAYANASAMY: You
are getting supplies. Your production is
more but you are giving only 1 pe/ cent
to the Central pool and you are
demanding 10O per cent. Is it justified?
Tamil Nadu is not contributing anything
to the Central pool. There Is more
production. Even then -vou can see they
want more rice...

SHRI V. GOPALSAMY: For what
reason did you release 80,000 tonnes
under the President's rule and for what
reason suddenly you reduced it to 40,000
tonnes after that? Is this not partisan
attitude? Is this not discriminatory
attitude?

SHRI V. NARAYANASAMY: They
demand more release from the Centre..
But then they should also respond to the
Centre. Whatever they produce there,
they want to keep it to themselves and
they accuse the Centre...

SHRI N. E. BALARAM: Are you
arguing against supplying rice to the ric,
eating areas? What is your argument?

SHRI V. NARAYANASAMY: I am
not arguing against supplying to the rice
eating States. | want supplies to be made
to the rice eating peor>le. But I say that
the State Governments also should be
more responsive &nd contribute to the
Central pool which certain States are not
doing, are refusing. They are not willing
to contribute. How can you expect the
Centre to do anything? How can you ask
the Centre?

SHRI V. GOPALSAMY: It is the duty
of the Centre.

SHRI. VITHALBHAI M. PATEL
(Gujarat): Gujarat purchased 5 lakh
tonnes of edible oils. You can also do it.

SHRI V. NARAYANASAMY; I agree
with you. Oil production is more in this
country. We are also reducing the import
of oil. But my submission fo the
honourable Minister is that in spite of the
bumper crop in oil production, the prices
have not come down. Prices should be
kept under
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SHRI V. GOPALSAMY; The Centre

check. In spite of the higher production, the has done it already.

prices have not come down, but they have gone
up. Therefore, the honourable Minister should gHRI V. NARAYANAS AMY:; 1 said,
pay attention to this aspect. only three States are raising the issue.
Now, I will include Tamil Nadu also. Sir,

only four States are raising this issue and

Sir, 1 agree with the honourable Member, they want more supplies to be made by
shri Gurupadaswamy that the entir, public the Central Government because they
distribution system should be reviewed. In the would lik. to tell their people for political
States, when they supply to the consumers, the reasons that the Centre is not supplying

ration card holders, how they are supplying to these food items.

them is also to be considered. Simply because
they have been telling that the Centre is not
giving more, we should not act. We should also
see how effectively the State Governments are

functioning in the distribution of the materials MIRZA IRSHADBAIG):

With these words. Sir. I conclude.

to the people who are eligible for ration cards. Vajpayee.

Sir, Class I officers and persons “ho are getting
more pay, also go in for ration items. They are
getting eight thousand rupees, nine thousand
rupees, and yet they also go in for rationed
items. Rationed items are to be supplied to
those who are in th, middle-income groups and
low-income groups—and those yirtio are below
the poverty line.

The State Governments have to start more
ration shops. I say thig because in States like
UP and ™ certain other States, fo, three
thousand o, two thousand cards thera is one
ration shop and, therefore, people living in
remote areas are not in a position to go and get
the materials. Therefore, for Ave hundred
cards there should be one ration shop so that
the supply that is made by the Centre is equally
distributed among the people who are in need.

The statement of the honourable Minister is
self-explanatory and it says that the Centre is
much concerned about the supplies that they
are making to the people of the various States.
I would request the Opposition Members who
are sitting on the other side not to politicise the
issue because only three States are raising this
Issue.

THE  VICE-CHAIRMAN  (SHRI
Now, Mr.
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Legislative ~ Assembly, Mr. K, L.
Chishi.
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"] beg to draw your attention to the
fact..."
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& wodr s % mer dan g
AT &, ST »u i oneT el 7
WA FT 2 2 3 1,80 vygr 3
SEAT I W F ) fT owad e
famr g fa :

"] beg to draw your attention to the fact
that in Nagaland the Congress (I)
Government headed by Mr. S. C. Jamir,
Chief Minister of Nagaland has made
common rice . -available to the people of
Nagaland who are 90 per cent Tribals at
Rs. 3 per KG. even at Dimapur town and
Kohima which are nearest to the
railhead."
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SiHRI RAOOF'VALIULLAH; Mr.
Vice-Chairman, Sir, only a few days ago
the Chief Minister of Gujarat and the
President of the Gujarat Pradesh
Congress Committe, met the hon. Prime
Minister and submitted a note on the
difficulties faced by the people of
Gujarat due to inadequate supply of
sugar, edible oil and other essential
commodities and pleaded for an
enhancement of supplies by the Central
Government.

Sir, last year and this year again, we
had very good monsoons, barring floods
and heavy rains in some parts of the
country like parts of Maharashtra,
Andhra Pradesh, Kerala and North
Eastern Staes. The rains have
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boosted the prospects of yet another
bumper crop in the country. It is also on
account of this that the country achieved
self-sufficiency .not only in foodgrains
but effected considerable reduction of
imports of edible oils also. Still th,
people are facing difficulties due to
inadequate supply of  essential
commodities like wheat, rice, sugar and
edible oils. Sir, even with regard t,
kerosene the people, particularly in the
rural areas are complaining that they do
not get sufficient quota. Sir, the
production of rice in the country during
the current yea, increased substantially.
An additional quantity of about 15
million tonnes is available in the market
from this year's kharif production.
Because of higher level of allotments
during 1987-88 and 1988-89 to tackle the
situation created by severe drought and
also due to unprecedented floods, the
procurement in some States fell.
Accordingly, allocation of rice was
reduced in the case of most of the States.
But again during the period December
1988 to April, 1989, 18.57 lakh tonnes
have already been distributed to various
States.

Sir, distribution of foodgrains for
public distribution system and other
programmes has been increasing every
year. Prom 85 lakh tonnes in 1984-85, it
has increased to 159 lakh tonnes in 1988-
89. Wheat production has also gone up
by 90 lakh tonnes in the country, from
451 lakh tonnes in 1987-88 to 541 lakh
tonnes in 1988-89. Then, there is
something wrong with the public
distribution system that the, dy not get at
the lowest level, at the common man's
level, the essential commodities. I would
therefore, plead with the Government
that it is high tim, that the entire
distribution system should be overhauled
in view of the bumper crop on the one
hand, that is availability on the one hand,
and the difficulties faced
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by the people in not getting essential
commodities, on the other.

Sir, I would come to m, State of
Gujarat. As fa, as Gujarat is concerned,
the fair-price  shops have Dbeen
experiencing shortage of sugar, edible oil
and other essential commodities. In the
open market, free sale sugar is sold at Ks.
9.50 per kg. and in th, fair-price shops,
levy sugar is sold at Rs. 5.25 per kg., at
the rate of 400 grams per head. Earlier,
even through the fair-pric, shops, free
sale sugar was available but now this has
been discontinued, and with the rise in
price in open market, it is becoming
increasingly difficult for the common
man to purchase sugar for his daily use.
As far as edible oil is concerned, fair-
pric, shops have discontinued distribution
of palmoline in Gujarat. It is surprising
that when Gujarat faced an acute drought
situation for the last four years, edible oil
was being distributed through public
distribution system, through the fair-price
shops. But now it has been discontinued.
The minimum quantity required per
month is 5000 tonnes. I, therefore, plead
with the Union Government that enough
quantity of imported palmoline may be
made available to Gujarat to overcome
this shortage. This year there has been a
bumper crop if the oilseeds and the State
Trading Corporation has even cut down
its imports. But surprisingly, groundnut
oil in Guiarat, in Ahmedabad city, is
being sold at Rs. 360 per tin of 15 kgs.
Even in the worst year of drought, four
years ago, this price had ,ot gone beyond
Rs. 380 per tin of 14 kgs. Sir, I do not
know whether you have come across the
statement made by the Governor of
Gujarat in a public meeting that the
situation is very alarming. H, was
surprised that edihle oil in Gujarat was
being sold at Rs. 360 per a 15 kg. tin. As
I said, even in the worst years of drought,
it had never gone bevond ~*- *&u. I think
tho hon. Minister must tell us as t, what
are the reasons for this.
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unscrupulous elements taking advantage o
the situa tion, the Government must com
down heavily on them. This wili save not
only the common man but it will also ease
the'situation as far as the States are
concerned.

As Mr. Jagesh Dasai pointed *". & | there arj

The quot, °f wheat and rice continue t,
be given to Gujarat. But there have been
widespread complaints-even the Gujarat
Government has complained—that the
wheat and rice supplied from Punjab has
been rain-soaked and, in some places, it
has been described 'unfit for human
consumption'. I would like to kn<»w
whether such complaintg have been
received from the State Government.
Only this morning, the hon, Minister of
Civil Supplies, Gujarat, talked to me and
he told me that the wheat and rice which
has been supplied this time from Punjab
is not fit for human consumption as it is
rain-soaked. Therefore, I plead with the
Central Government that something must
be done in the matter and enough quan-
tity, sufficient quantity, should be rushed
to the State of Gujarat.

Same is the case in regard to the supply of
kerosene. There is a deficit of nearl, 2,500
ki. every month. The policy of the State
Government to issue new licences,
particularly, to the jobless textile mill
workers and freedom fighters has suffered
on account of this paucity.  As you are
aware, in Ahmedabad, there is a
problem, there is a crisis, in the textile
industry and the Union Government and
the Stat. Government have decided that
these licences would be issued to the
jobless mill workers, Now, the State
Government says that because of th,
paucity of kerosene, they cannot- issue
more licences. 1 would, therefore,
request the hon. Minister to see whether
this situation . can be .ased. I, realiy,
would be thankful to the Union
Government if sufficient quantities of rice
and other
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essential commodities are rushed to the
State cf Gujarat. Thank you.

THE VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): Shri Kulkarni.

i T H/Ig 98 -
§1F AT | 77

CEEALTE ¢l

THE  VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): Mr. Kulkarni,
I think you can wait.

SHRI A. G. KULKARNI: All right,
Sir. Even if I do not speak, there is no
problem.

SHRI KAMAL MORARKA (Rajas-
than): Mr. Kulkarni, we want to hear
you.

SHRI A. G. KULKARNI: Who wants
to hear me!

THE  VICE-CHAIRMAN  (SHRI
MIRZA IRSHADBAIG): At least the
Chair.

SHRI A. G. KULKARNI: The Chair
has to hear.

stouw waaw f8g @ wETar,
HAGT AT FT AT AL AW, TR
7 W E | ST arT uesl AE
(saaam)

|

4T |

TARAETE .(s:f’r wtai gmizam) ¢

s w5 ongaifee 5 fonet weg

T
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=T T\ waEw Tag]

“The bumper crop of oilseeds
during the year 1988-89 has increas-
ed the availability of indigenous
Oils in the market. The prices of
these oils have also come down.”
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SHRI A. G. KULKARNI: Mr. Vice-
chairman, I thank you very much for
calling me. I think much has been said
about the whole difficulty in the whole
country as well as that in Maharashtra.

Mr. Vice-Chairman, at the outset I
draw the attention of the hon. Minister to
a very dangerous statement by an hon.
friend of mine, if I have understood him
correctly, that every State has to produce
and contribute to itself and to the Central
Yool. T think, this is a federal country.
Many States are surplus in some
products; many States are deficit in some
products. In Maharashtra we produce
about 30 per cent to 40 per cent of sugar,
and if we say that we are not going to
supply this unless wheat is given to us, it
will be the most dangerous precedent. A
friend of mine from our side has spoken
about that. Perhaps, he is a young man
and might not be knowing the federal
character of this country.

THE  VICE-CHAIRMAN (SHRI
MIRZA 1IRSHADBAIG): The same
thing about Gujarat also.

SHRI A. G. KULKARNI: I think the
Minister will please correct me if I am
wrong. I do not know whether 1 am
wrong or right. But as far as
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my experience goes, this is a very
pernicious statement, and it should not
be made.

Then it applies to cotton, and oil seeds
also. Gujarat itself produces (he
maximurm oilseeds. Punjab produces
oilseeds. So, this type of statement at
least I did not expect on the floor of the
House of Elders. Why I said it is that it
really hurt me because the character of
this country is federal, and we are all
one. One is for aU, and all are for one,
and we are aU brothers and go hand in
hand.

Mr. Vice-Chairman, I am aware,
the.position of Mr. Sukh Ram as the
Minister of Civil Supplies, is like that of
the wife of a poor teacher who has got
four, five children and gets a limited pay.
His wife has to meet the requirement of
every child, her husband, look after
relatives and others. I am aware with
what difficulty he is managing the food
portfolio of this country. It is because,
Mr. Vice-Chairman, as he has stated in
the statement food is amply produced but
the difficulty is that we are still not able
to evenly distribute it through cur public
distribution system though every year we
are improving our performance. The
position in the tural areas, Mr. Sukh
Ramyji, if I tell you, is beyond conception.

Very recently, last month when.l held
some meetings of sarpanches on the new
Bill and visited six, seven taluks, I found
that they were all happy about the new
scheme of Jawaharlal Rozgar Yojana and
pan* chayati raj, giving more money for
the people. But they say, there is no food.
About sugar, in the Maharashtra belt
particularly in the Sangli area there are
ten sugar factories. You know it much
better. But sugar is sold in the rural areas
at Rs. 10. No sugar is available.

Then there are some malpractices and
malfeasance indulged in by, what you
call, licensed vendors of essential
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[Shri A. G. Kulkarni] commodities.
Because of that it is a slow improvement.
I do not want to attack because 1 know
the difficulties and how it can improved.
Unless I am improved, people cannot be
improved. Everybody ha's to improve.
That is why this difficulty. During my
tour to .the Talukas I found out that here
is an employment guarantees scheme In
Maharashtra. Sukh Ram Ji knows that.
He has visited some of these areas.
There—somebody has said; perhaps
Jagesh Desai has said—they give 400
grams. They do a very heavy work. The
amount of gram given to those working
under the employment guarantee scheme
should be increased. If you do so, their
capacity to de-work will increase. Ladies
break stones and do all sorts of manual
work there. So, some type of attention
should be given to their requirements
also. I do not know whether in the new
Rozgar Yojna you are donig it or not, but
under this scheme you will have to in-
crease this amount.

Now I would like to refer to ong
more Point. Last time I spoke on this
My friends also might have spoken on
this, Position of Bombay and other
metropolitan cities is very bad. I do
not know how the Government is man
aging the situation in Bombay. Fifty
per cent of the people there do not get
palm oil. That was the statement madg
by the Civil Supplies Minister in the
Assembly. Same is the situation in
regard to sugar. The Sugar Federation
has now made available some sugar
but that is just a drop in the ocean
I am aware that the State Government
has called a meeting. They have stated
that the quota for Maharashtra hag
been slightly increased, but it is not
commensurate with the availability]
with the Central Government, still we
are short by 20 to 25 per cent. Under
the present conditions it is very diffi
cult for the State Government to meet
The demands for rice, wheat, plam oil
kerosene and other products

i
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I would like to plead witH huda Ram
Ji on one more aspect. Because of the
floods the entire economic picture has
changed. The picture in regard to
availability of food and other essential
commodities  has  been  shattered
overnight. I can tell you that one of my
trusts works in an Adivasi area in the
Raigad district called Zambulpada.
Overnight the whole village, was under
water. -It is a totally Adivasi area. Some
four or five days back the State
Government dropped food packets
through helicopters, but. on account of
floods there is an increased demand for
food. Bhajan Lal Ji told me when he went
round all these areas that more food
would be rushed to Maharashtra. I would
plead with Sukh Rami ji to help Bhajan
Lal Ji and the Chief Minister of Maha-
rashtra to supply food to those affected.
Affected area is right from the
Marathwada area. 1 think Shiv Raj Ji's
town Latur, and also Beed, have been
seriously affected. Then the Konkan area
and some parts of Kolhapur have been
very much affected. I cannot describe the
situation. It is a tearful situation there.
One cannot describe the people's agony in
a speech. I am neither a poet nor a
Kawaliwala.

ZAIR AraTdt s awmT § 5 wigar,
7z of 37 7 7l §

But I only want to request you that the
difficulties of these people are very
serious. At least you assure us that food
will be rushed there. Because of the
floods extra food and extra kerosene and
extra palm oil is the need of the hour. I
would plead with you to supply that.

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Mr. Vice-
Chairman, Sir, perhaps, it may be said
that we have got enough food for thought
during this day-long calling attention
motion. At one stage I was apprehensive
that it might have to b, continued
overnight but now mercifully the end
seems to be near. But before entering into
the question of allocation to this or that
State, 1|
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would at the ouset refer to a particular poinl
of view which was raised here, I think, by
Mr. Gurupadaswamy about the philosophy of
the rationing system, what it is expected to.
do and what it intends to do. Now, from that
point of view the concluding paragraph of the
Minister's statement seems to me, lo put it
very mildly, to be very short of the
requirements of the situation. It shows no"
commitment to the principle of the public
distribution system. I do not know whether it
is deliberate or accidental. I quote:

"While procurement and allocation of seven
key essential commodities are made by the
Central Government, the management of the
distribution of these commodities under PDS
is the responsibility . of the State Govern-
ments/U.T. .Administrations." It is rather a
very impersonal statement. The Centre does
some procurement and some allocation, if I
remember rightly. The Prime Minister of the
country and also the President of the ruling
Congress (I) party, a combination which is not
favoured by Mr. Vajpayee at least in today's
speech, off and on harps upon strengthening of
the public distribution system. For quite a long
time it has been the demand of the Left and
then practically the entire Opposition that 14
essential commodities should be made
available to the people of the country at a
reasonable price and it would be the
responsibility of the Union Government to
ensure th, supply of these commodities
through the public distribution system. It is not
just a question of an agreement with the
Kerala State or with West Bengal in regard to
jute. It is the responsibility of the Centre to
regulate the market economy, flrst to reduce
the hardship of the people. In this respect,
West Bengal, Kerala, Andhra Pradesh and to a
certain extent, Maharashtra, contend to have
an/organisational network. It devolves on /ife,
Union Government to sustain that jietwork
and when an allegation has been made or any
point has been made it is that the Central
Government, it seems, is out
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to subvert that network of public distribution
system. Otherwise, what would be the
meaning of decreasing the quota of West
Bengal rice from 125 thousand tonnes to G4
thousand tonnes? That is not 20 per cent. But
the Minister has said, in most States,
{Interruptions). . .

. THE VICE-CHAIRMAN (SHRI MIRZA
IRSHAGBAIG): Please conclude now!

PROP. SOURENDRA BHATTA-
CHARIJEE: Then regarding wheat, It has been
said that the position is better. Still it has been
reduced from 125 thousand tonnes to 80
thousand tonnes. But again these allocations
are meaningless. They do not reach the States
and whatever could reach the ration shops, is
not, it is admitted, edible. So, all these aspects
must be taken care of. It is not a slanging
match between the Centre and the States.
What Mr. Kulkarni said is the right approach.
Rather it is for us to treat the country as a
complete entity where each unit is to help the
other. With that approach, the Central Gov-
ernment should countenance the problems that
are being faced' by different States. That
would be possible only if the Government of
India recognises its responsibility in a
poverty* striken country like India wi. ich is;
of the most poor, in third or fourth position. In
this country, the Government of India has a
responsibility to wundertake the task of
strengthening the Public Distribution System.
If they do it in a casual way, they will do
inculculable harm to the people of the country
but in the long run, td themselves also. Thank
you.

SHRI BIR BHADRA PRATAP SINGH:
Mr. Vice-Chairman, Sir, I would like to make
two-three points. But before that, I want to say
tbat the hon. Member, Shri V. Gopalsamy
while making his speech, has remarked about
the hon. Prime Minister and used an expression
"mean". I think - that is most unparliamentary
expression and must be expunged.
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THE VICE-CHAIRMAN (SHRI MIRZA
IRSHADBAIG): I will look into it.

SHRI BIR BHADRA PRATAP
SINGH: Now, out of two-three questions that I
wanted to make because I have heard the debate
very patiently, the Central Government is
assigned primarily two jobs. First is procure-
ment. Mr. Minister, | ami drawing your attention
to the question that I pose before you ' and
would like to seek; clarification because I do
not want to mix problems of agriculture with
distribution system because it will be far-fetched
and it should not be done. If I touch on the
problems of agriculture, then I shall be widening
the scope of your statement which is confined toi
distribution  system, particuarly mentioning
only seven items. So, the sole responsibility of,
the Central Government is, first,
procurement and second allocation. It is
unfortunate that all these speeches that have been

made, they have been made
attacking  this  allocation and  nobody
has even ventured to touch upon the
management and  distribution of these

commodities and setting up of requisite number|
of fair price shops, enforcement of essential
commodities and similar other legislation and
lying down the scale of ration etc. etc. I do
not know why this vital aspect as mentioned in
paragraph 8 of the Minister's statement  has
been  altogether lost sight of. It is not as if the
Central Government is solely responsible for!
distribution also, for setting up of ration shops
also, and for enforcing the provisions of
Essential Commodities Act also. After aU-
there is a limit of jurisdiction as laid down in
the*statement and nobody from the other sidg
has challenged' the limit of jurisdiction. Then
according to my humble submission, the entirg
responsibility lies with the State Govem-
ment. The Centre has only a limited
responsibility and that is procurement
Nobody has even whispered abou
procurement. The whole attack is directed
against the  allocation. 1 would Ifke to ask
the hon. Minister i
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this question. Have you gathered any
information or have the Opposi' ion-led State
Government supplied you with information
that with the scaling dawn of their quota of
supplies their distribution system has been
hampered? 'Likeiy to be hampered' is ."ot the
scope of my query to the hon. Minister. The
conjectures may happen' or 'may not get
distributed' are not the scope of my query. I
want to know specifically whether a single
instance or data has been provided to you by
the Opposition-led Governments that on
account of revision of allocation to them their
actual performance has been hampered. I also
want to know whether the State Governments,
especially the Governments led by the
Opposition who have attacked the allocation
of the Central Government, have been able to
perform their business well in distribution,
which is the sole jurisdiction of State
Governments. I want to know, as a Congress
Member, whether these State Governments
have performed their duties well, particularly,
in relation to the distribution and
management, setting up of fair-price shops,
enforcement of the provisions of the Essential
Commodities Act and similar  other
legislations, laying down scales of ration etc.
etc. or not.

Now, the second question to which I want to
draw your attention is the subsidy problem I
tell you. Mr. Vice-Chairman, this is one thing
whicii is being misused most in the country.
The Food Ministry, Agriculture Mintstry and
all the concerned Ministries . will have to
revise their opinions about the subsidies
because I find that subsidies are being grabbed
by middlemen. They do not actually reach the
beneficiaries for whom such huge amounts of
money are being provided as subsidies. Tf this
is the situation and if the State Governments
are responsible for the management of these
subsidies, will you take some step to substitute
the sstem of subsidy by some other mode
because it is my firm conviction—I am getting
experienced, [ am makinga study—'that
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actually the beneficiaries do not get these
subsidies? So, are you, Mr. Minister, thinking
seriously to wipe out these middlemen who
grab the subsidies preventing the
beneficiaries from getting them directly?
Substitute it by some other relevant system so
that the really poor sections of the people can
get it.

Another  thing which I wanted to point out
which is very serious according to me is the
question of wastage. Once upon a time when
pepsi-Cola was debated in this country, Mr.
Vice-Chairman, the amount of wastage
was to the tune of 15  per cent. And
some mechanism should be evolved. It is your
Ministry which is directly concerned with the
problem of wastage. 1 have been writing
letters after letters to the agriculture Ministry
that research should be conducted, that, if
necessary, the systems of other countries
should be studied. Mr. minister, I want
to draw your attention, if you can avoid this 15
per cent wastage of your foodgrains by making
a study of other countries' systems and by
getting research done in this country, then our
production  would grow by 15 per cent. I can
quote you two or three example. In
America the loss is only to the tune of 5 per
cent, in Japan the loss is to the tune of 5 per
cent, in China the loss is 5 per cent, but in India
the loss on account of damage to food crops is
to the tune of 15 per cent. So we can follow
any of the examples. We can make a study of
the American system or the Japanese or the
Chinese system which is the best so far as
food preservatioin is concerned where

damage or loss Is minimal in the world. If
we study and apply the  Chinese system
in this country, then the loss should be

reduced to .5 per cent and India can save its
crops from being damaged to the tune of 4£
per cent, and that automatically increases our
production. When we are diseussing these 7

items, there is no point in unnecessarily
mixing them up with production.  The
question of distribution itself has to be

analysed very scientifically. How will you
resolve the pro-
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blem once the distribution system is the sole
responsibility of the State Governments?
How will you step into the jurisdiction of the
State Governments? Once you step in, the
argument of State autonomy will automa-
tically be raised. And Mr. Upendra will ask
why the Central Governrnent should interfere
with it. You have given the distribution
system in the hands of the State Governments
and jour role is confined to procurement and
allocation. Then where are the chance of
improvement? All sorts of complaints have
been made about the distribution system.
Kindly tell me how you will improve the
distribution system of the States Where you
have no say and you would not like to allow
them to raise arguments.

SHRI KAMAL, MORARKA (Rajasthan): 1
want to draw the attention of the Minister to
two specific points. In his statement in para 3
he said: "There are adequate  stocks of wheat
in the Central Pool and supplies to the
States are being  maintained at reasonable
levels". In reply to my Unstarred
Question 1297 on 28th July, just four
days back, the Minister himself gave figures
which show that the total stock of foodgrains
is only 130.45 million tonnes. There is
adrop of IOO million tonnes intwo
years. In 1987 the figure was 232.69
million tonnes. In two years the bufferstock has
gone down by over IOO million tonnes. As
per Government's own figures under the
bufferstocking  policy the  minimum
requirement of foodgrains should be 214
million tonnes. Just now there is only 130. We
have 84 million tonnes less than the minimum
prescribed by the Government Itself. And
over the two years it has depleted very much.
If the total stock of foodgrains is only 130
million tonnes which is less  than the mini"
mum, how can the pubiic distribution system
work efficiently? Even the most efficient
system cannot distribute more than ~ what is
there in stock. Now, this fact has not been
brought out in the debate. So, with your per-
mission. I want to draw the attention of the
Minister to this and in his reply
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he can deal with it. I want to know j form him
what steps are being taken by him  to speed up
procurement. > There was drought in 1987
and we all know that and, because of that,
probably stocks have depleted. But last  , year
we had a bumper crop. So, it is very strange
that the stocks have depleted to this .sharp
extent and this has not been reflected in the
Statement of the Minister.

The other point is that while taking into
consideration  the public distribution system) and
the availability in the States, the factor is the Food
Cor-poration of India.  The stock of 130 million
tonnes is only on paper. Knowing the
condition of the Food Corporation of India—
various Parliamentary Committees have dealt with
it—how much is the actual stock is anybody's
guess. In the Food Corporation of India, stock-
taking is very very shabby. So, we do not know how
much j of these 130 million tonnes is actually |
available for distribution, for despatch, for
consumption, and how much of it is fit for human
consumption. This is a different matter.  These
figures that the Minister has  given, 130 million
tonnes, are at a precarious level. So, unless urgent
steps are taken, I am afraid, the public
distribution system will  collapse, no  matter
whether ~ we shift the blame to the States or to
the Centre.

The third point is about the distribution price. On
the 25th of January, the Government revised the
price, the issue price of rice and wheat. Now, it

appears that the issue, price of ri?e ! has been
increased sharply while the  j issue price of wheat
has remained unchanged. Under the

circumstances, since we all know that the Southern
States consume rice and West Bengal also consumes
rice, it is but natural that a feeling of ~discrimination
will come in the minds of those people oi rice-eating
Southern States and West Bengal. I do not want to
politicise the issue by saying that these States are |
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coincidentaily — ruled by  Opposition
Governments; I do not want to bring in that.
But it is strange and there must be reasons for
that and the Minister must deal with them in
his reply and say why the wheat issue price
has not been increased while the rice issue
price has been increased very sharply. These
are my points. Thank you, Sir.
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I have listened to you with great patience.
You shouid have the courage to listen to me.
(Interruptions) 1 will comfi out with the facts.
I will give you aU the facts.

SHRI SUNIL BASU RAY (West
Bengal): Give the facts.

SHRI SUKH RAM: I will give but listen to
me.

1) = 5.

SHRI SUKOMAL SEN (West Bengal):
Sir, on a point of order.

* mi SUKH RAM: I am not yield-

PROF C. LAKSHMANNA: He is raising a
point of order. He did not ask you to yield.
(Intemiptions).

SHRI SUKH RAM: What is your point of
order?

[The Vice-Chairman (Shri Jagesh Desal)
in the Chair]

SHRI SUKOMAL SEN: Sir, my poiat of
order is, the hon. Minister
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should reply to the points raised by hon.
Memebrs. Now, he is making an allegation
that the West Bengal Government and the
Food Minister of West Bengal have made this
a political issue. (Interruptions)

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): The Minister is replying to the
points. I have beard it.

SHRI SUKOMAL SEN; Mr. Karnal
Morarka also raised the point. There are
many States which are rice eating, like West
Bengal and A.P- The Minister' has said that
there is a uniform cut of 20 per cent in the
case of rice and a uniform increase of 5 per
cent in the case of wheat. Maharashtra is
mainly a wheat-cating State. U.P. is also
mainly a wheat-eating State

THE VICE-CHAIRMAN; (SHRI JAGESH
DESAI): Who told you? It is not correct.-
You do not know about Maharashtra.

SHRI SUKOMAL SEN: All right.
Leave out the Vidarbha area. What
about Bombay? -,

SHRI SUKH RAM: I will clarify the
position.

THE VICE-CHAIRMAN (SHRI1 JAGESH
DESAI): The whole of Konkan area is rice-
eating. You do not know. What can I do?
(Interruptions)

SHRI SUKH RAM: I will clarify all the
points. You should have the patience to hear
me.

SHRI MOSTAFA BIN QUASEM (West
Bengal): Sir, we did not anticipate his
allegation, his baseless allegation. Otherwise,
we would have brought the sample of the so-
called rice supplied to West Bengal.

SR UW: F am TT TR o4r
f zz v fass wafafeiaas &
194 ?’ T EHN AIE FEE AN
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adw § ogEt arwdrr wea ¥ 6
AT RAT WwrE THILAAT Z, AOTHT
% o wiawe #1owAT @9 59A
' & A1 TA AA W OAEH B
fifir f& St gAY "ATEAT 1987
¥ R OITR 53 GfANT REEH AT
T St 1988 F, 1986 W T IqA
T F0FT 50 ar 53 qfAMT wre-
z® oqr we Hx oag  fwar fawm,
%"ﬂ‘d’a’ﬂlﬂ‘qﬁ?w wIq § ot
f& mwEs SyEr @ B owarn
wafas g8 wazHz @l
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frer wr, 1800 gax Hifgs o

1 wow fewms qr #HR TiE 5
ST BAA WAEHS AT, 1070 7077
difgw 27 gaa warwe oo Wl
Faw « A1 fw 53 wfqwd aEEs
ary ¥ HmiaFT 98 " "dT Jedr

g1 wiAdl, w@a 1 oawg S0 W
TE OATE 9T IR ® feIAr =S
qr g & dE ag A0 AG HEAT
§ = fr-:mu g T =
fre® z7 74t 5 T TAF 2EUT
w5 41 ... (s§aEm)

THE VICE-CHAIRMAN: (SHRI JAGESH
DESAI): If he is giving wrong figures, there
are other methods for you, you can take it up
in /other forums. (Interruptions).

SHRI SUNIL BASU RAY: He is adding
salt to the injuries.

THE VICE-CHAIRMAN (SHRI JAGEH
DESAI): He knows his responsibilty. If it is
Wrong, you have other means also to take it
up.

SHRi SUKOMAL SEN: What about the
quality? Is it fit for consumption?

THE MINISTER OF STATE IN THE
DEPARTMENT OF EXPENDITURE IN
THE MINISTRY OF FINANCE (SHRI B.
K.. GADHVI): He is giving allotment and
off-take figures.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): If you are allotted more, other States
will starve. This is the sound policy.
(Interruptions)' Yes, go ahead.

SHRI V. GOPALSAMY: What is the reply
to the charge raised hy me? No reply.
(Interruptions).

st gw UN: wiw qizT Godw
AR, AT WY ATT FART 4T 151
sfans 1986 & s 14,6 afma
1987 ¥ ST Zraa quT §  werEirE
g9r B wamr wmoc wmmr g
TRz Wk vz qww w1 o @

qT @ar A=q  offT wrE A
AT % 84 At e« Fwe Ty
SRT AIH AT gEr F
(=)
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ol gEWMA F4: A A4 TE
oz st ... (swauwm)

A g& VR AT wL W O
g maa £ fs arfafowsr, ws-
difvs sa® o .. (soEar)

You can challenge. I am giving you
facts and figures because you have
levelled certain allegations against us.
You should have courage to face the

reply @lso. g & a2 wr 91 f 15.1
gfqaa wiT 14. 6 If5w7, 48 TEA
T E4iTT UAtHET Z, IO§ 4 gAE
dez anrt F1 S0 g

SHRI SUKOMAL SEN: He is treating
the States as beggars as if they are
depending on the mercy of the Centre.

THE  VICE-CHAIRMAN  (SHRI
JAGESH DESAI): No, no, he is saying,
according to the off take he has revised
the allocation.

Ngauw: § gz W@ &
#r wareas wiE # Py @ 2
qT Faw FFz FAE Fr Br TE
T TEAT T OWEER F oAfan 9T
aifadt fesvas faar g S7% 2
qT  namas  fensy #r faaey
q78 & wws 125 faar gqr oar
farsr o fasar a1 Fa31 85
Ryl Wi W ERa FErR i e
Fr 2 oar % 20 gfFma AT w=AT
qzT Aex A AT AE afew AW
TFH WP OEY fram =T oA
Heir ¥ edw § AT BTN HFTARAT
® ATAT AT T2r A BT THA
g A% wargr 20 Tz A7 wHY AA
& fme @ W Ey TR O oW,
afeasis, # A1 wAr gEo
(zeama)

s

oY gEtes ¥4 oqI AW AATH
g faar ... (swEww@)
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ot gar W 0F Hiw AT E
o JrEAT: wEsn & § az faaas
wCT qrEdn 2 fo, .. (SEEET)

SHRI V. GOPALSAMY: It is 50 per
cent in the case of Tamil Nadu. What is
the justification ior that? He is bound to
give reply to the charges 1 have levelled
against the Central Government.

SHRI SUKH RAM: You cannot put
words in my mouth.

THE  VICE-CHAIRMAN  (SHRI
JAGESH' DESAI): He is speaking *with
responsibility. Please listen to him. You
can challenge the figures of the Minister.
(Interruptions)

SHRI SUKOMAL SEN: He has made
a cut of 20 per cent. The rest 80 per cent
Is not eatable.

SHRI N. E, BALARAM: Can I ask
him a question?

THE  VICE-CHAIRMAN  (SHRI
JAGESH DESAI): I ,m allow you
afterwards. Let him finish first.

SHRI MOSTAFA BIN QUASEM: He
is interventing for the first time.

THE  VICE-CHAIRMAN  (SHRI
JAGEH DESAI): I will allow you Mr.
Balaram. Let him complete the speech.

W g@ VR O A AT AT
gl & & nwor &9 wsy oa
AR #@#z F st i
% oWz A wT a9 ar age gm
¥ WATT W@ T ®HOAT 7 HaE
fasors & w@Tr 2 o owas 2
#Afra TSA Y @AY BN g @y
L CRTIE I CE R R
2 "W =t W IR wowr qo
el 2z Fivze dew alwfgs
g AUAT § d W s aEiege
T8 ®ET A1 fEw owm Ao e
®Y FPT § Frx @t o fw zga
g qu qE fmaz? g oaw
ez AW B gEAD F AT A1
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CAC T g 92
159 fasmrs
I".'l'i_'-l HH gl ¥ :rz
Tz 78 FrRwHE -:_ ST AT e
f"n:’a ='£-m"’= Al g a%
S =3 'T-r‘arf'c'-r 7.4 fasy
;}'1' g mx @@ o WA fa -1
win f5 wax Ra ¥ & T ¥
wre ot &Y wF e 2% T €
qei Wl wEw @ A § e
w5 W gH WEW @y 7% WT &
g7 Wi Tt wEwm oo faw =
Wi 931 &t £ 1 wg R &g
12 & 15 @ wEw 9| § i @
wtT Fer dwE XTF 90 E M
@ {5 agr 300 fedq ww &% 2 0
T OFTAT & WITET ;YR 7
(sw=er)

"* SURI SUKOMAL SEN: He has ad
mitted that rice production has in
creased, in West Bengal {Inter
ruptions) ... ,

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI); Please sit down. Be lair.  It.is a
question  of food.

. (Interruptions) . . . Pleas sit down. You
have, spoken. He must give his reply... m
(Interruptions)

stge wuR: AR qaim g
g fin oot o omw o Foag ?«3‘1’%
50 Te T & F Wi fyma wr
GraaT Tiwiy w fau IX seosT
§7 T §1 WIE 15~20 e W'
agt 49! oA §T & a7 dF 7-8
wg & dw dae § awar €
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qre Fw # T e AT @ 0%
g1 gt smaw A qamETe W qeEw
A 77 g ArFg de amg &
FEe £ 1 (W)

SHRI SUKOMAL SEN: He has admitted

that West Bengal has increased its
production.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): He says those figures are not
correct. He says only 90,000 tonnes -were
.given by West Bengal ... (InterruptionsJn

SHRI MOSTAFA . BIN QUASEM: Sir,
we do abide by your decision, but you please .
restrain the honourable Minister from making
wild allegations against West eBngal
(Interruptions) .

Wgw W T oaz owE owr
ar f& wrm mEQ 105 @A, AW
e dar FoO R 0 IgE A 1S
arg Tq dEw qw ¥ fanm Far §
WY AwmTAR 10412 @A ET &)
wor &, offt. ® gy 8 Far 8
WEE SEN F TN 6 aeET
g gasr 7 famw oA @oEe £
o ¥ 6 WA 9gA. wT § Ayt
& WA ¥ famr ogr ar A% Iwar
Fer a1 fr qfr oF, sraw T gAY
gffsos o5t wff &\ wiv W

aifpe ¥ ooafan w0 &t oag
#r ST w91, Feew & §aAr

FT W @yl 4T, =g & FEw  Hall
T ot mgr ar 93 F w7 ww A faw
9 & wgr f& om mo @
et & g1 owwy # gy A afl
‘% o fr oog Wz weaw §) ug
qroF fsiEet & oar T 7w
A F oeafar s ad wew &y
gi & w A st f® oaw dwm
g ata B (smAam)  wErre
& g, afgame 7 &Y, ura 93w A
F b (smaeT)

SHRI E, BALANANDAN: I want to

know whetber there iz an agreement
between the Centre and Kerala,

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): You have made a
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complaint. That is why he is explaining the
position now.

SHRI SUKOMAL SEN: Sir, he has declared
a war against West Bengal.

ot verfEwa wwEdta . (wsF
c g F ITe-Er qew agl
T Tml §w qwar & ar )
wEA F | 4AFT ATEX G

WY @@ TW: oWNT Oy ey
wrE oAy gaw w0 arww fay
w7 gew 3y orfefeem g agl Fad
a1 § vg a7 T o4 FTAr o AL
8% wgr f& % 8 IFT F wmay
foez 8 wwir 7 f5 oow  AME
TIESrd i # 4 amdad Aga A
usA 7 oA § ) gl HI Aww 9@
i §r TE AgF 9T WO ATHE TLAWS
R0

SHRI N. E. BALARAM: What did you
say to the Kerala chief Minister? We have got
such a Food Minister, it is a pity. He does not
know anything. What I am saying is, let him
state the facts.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): you can verify fiom the chief
Minister.- (Interruptions ' K he has not stated
facts, you can ask the Chief Minister and
verify and then you can comment,

SHRI PARVATHANENI UPENDRA:
Instead of answering the charges, he is
levelling fresh charges. Then we have to
reply. There is no end to that.

THE VICE-CHAIRMAN: (SHRI
JAGESH DESAI): He has himself stated "I
had talked to him." How can you contradict
him?

SHRI ANAND SHARMA (Himachal
Pradesh); One information I want from the
Minister. I do not know whether it has been
given. I had gone out. All this allegation is
about discri-mination. Could you pleased give
the percentage  of the Central  subsidy
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given to the State of West Bengai, U.

P. and other States?

SHRI PARVATHANENI UPENDRA:
There is failure in m case of all the States. We
are not telling about a particular State. He has
failed or* all fronts, everywhere, in every
State.

SHRI SUKOMAL SEN: He must admit it.
They have failed.

SHRI ANAND SHARMA: You*
mismanagement has forced you to complain.

SHRI SUKOMAL SEN: Everywhere the
Government has failed.

W gw A oEAE ags i
quiEe Z, # % AE wram wEe
F ga & fao @ q4r wgar
g fo ot g w1 omur ® fiv ofis
fefrzaams frezw w1 = fror @
wr 2 A% foa & fov zg wEar
=g F W wmwl g st fad
aq o =1 {ogis ug 3w & agr
f ogt 1983 ¥ s85.01 @@ &
qfers  fefigrrme foew & g9
fezr ar, =t 1987-88 § 183,90
ara z7 gwa far 1 frady a@wd
gt 87 wi wrAw g g f few
Fﬁgaqm faszy a1 = #7 @
§ o1 Sawy gnmEr ®9F E7 ug
Fgr W 5 ama goeT a1 gET
AR €W AT ® & AT
7 w=2g F7 wor T owegd’ &
§gw oa@ W oagw paw F ...
(smar)

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Let him reply now.

SHRI SUKH RAM; You should have
courage to listen.

" SHRI PARVATHANENI UPENDRA: He is
making provocative statements.

THE VICErCHAIRMAN (SHRI JAGESH
DESAI): He wants to give figures.
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SHR1I PARVATHANENI UPENDRA: He
is talking about the West Bengal Government.
Before  that nobody  talked  about
discrimination between one State and another
expect in the case of rice.

THE VICE-CHAIRMAN (SHR1 JAGESH
DESAI): It was talked. :

SHRI PARVATHANENI UPENDRA: The
only point raised about discrimination was by
Mr. Karnal Morarka about the issue prices of
rice and wheat.

SHRI SUKOMAL SEN: We are Con
cerned about the whole of the country. It is
not a question of West Bengal or Kerala. We
are concerned about the whole of the country,
Uttar Pradesh, Bihar, every state.

SHRI PRAVATHANENI UPENDRA: We
are concerned about aU the States.

THE VICE-CHAIRMAN (SHR1 JAGESH
DESAI): That is what you say, Mr. Upendra,
but others have said something else.
(Interruptions) please sit down.

TFT sanw fag  (wew g3w) ¢
a4 St gar @ § 6 T ogaar W@
Tl agy . (s=3am=)

St ogw uw: § g frdaw
¥ @ a7 7o T wr faena
tar fF gdt ave A wr qyfafe
FA CY TARI W T WY
#) afew gaa gy FT oW a

wzar &, frfefaew woar 2 vd
¥ afmgi g4 w7 & 39% fau
5 919 929 ¥ %L @ £ faadr
At ETT qUArT W EET A § I
31 wfama orATET aAEr & O ew
31 ufama & &t At ZEa m=-
SHRI PRAVATHANENI UPENDRA:
Because Your States are not distributing.
How can they get subsidy uni-
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ess they distripute? How can they give
subsidy unless they distribute?
(Interruptions). Mr. Vicee-Cbairman, the
question of subsidy will arise only when you
distribute. In the Congres” ruled States, if
they are not distributing and if they are not
working, how can you show West Bengal got
so much, Andhra got so much? We are dong
the work there. We are distributing. Because
we are distributing the subsidy is given.
(Interrwptions)

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): He is giving figures. Has he no right
to give figures ?bout the amount of subsidy
given in all the States' (Interruptions)

ot & IR @ 90 S G0 FAC
T IAHC A4 I W 1 UF
TG B WM 7 | § AR A
A AT FAT CEAM aTA g |
31 9@z g@El W1 87 e
gierdt # W@ # W 48 quET
b L L A I
€l w3 um Framy fr ot gEd
feafsfras  frar st o gard
FAT EFAMM AT £ |

SHRI V. GOPALSAMY: Why are you
giving 50,000 tonnes to Tamil Nadu?

SHRI SUKH RAM: Tamil Nadu IS not a
member of the Central Pool. You have got
your own scheme. You procure rise in your
own State and distribute to the people. In spite
of the fact that Tamil Nadu is not a member of
the entral pool, we have been helping Tamil
Nadu. (Interruptions)

SHRI PARVATHANENI UPENDRA¥*
Did you make an exception because of the
election? Why did you supply?

SHRI V. GOPALSAMY; You supplied this
because you wanted to capture power there.
(Interruptions-.

AN HON.- MEMBER: You don't
appreciate that Central Government was
magnanimous.
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SHRI PARVATHANENI UPENDRA: If
the Central Government is magnanimous,
continue to be magnanimous, then why do
you show the rule today? (Interruptions)

THE VICE-CHAIRMAN: (SHRI JAGESH
DESAI): Let the Minister announce some
sweet things. Let him announce something.

SHRI SUKH RAM: They have wasted lot
of my time. Otherwise I would have finished
by now.

I had alloted 80 thousand tonnes to Tamil
Nadu at fhe time of scarcity. Now since good
crop is there it has been reduced along with
other States.

SHRI V. GOPALSAMY: Our demand is
one lakh and 25 thousand tonnes. You were
supplying 80,000 tonnes previously. Without
any justification you reduced if.

THE VICE-CHAIRMAN: (SHRI
JAGESH DESAI): What was the figure about
Maharashtra?

SHRI SUKH RAM: I am not to feed only
Tamil Nadu. I' am to meet tbe requirements
of the entire country. It is not a question of
one or two States. But I must say
emphatically that there has been no
discrimination against any State ruled by the
Opposition parties. We have been rather more
liberal and I expected that you would thank
the Government of India for being liberal.
(Interruptions)

SHRI PARVATHANENI UPENDRA:
There is no discrimdnaton in starving all the
States. That is what we can say.
(Intemiptions)

SHRI SUKH RAM; Sir, my friend is  sadly
mistaken. The normal allocation for Tamil
Nadu was 50,000 tonnes and not 80,000
tonnes. It was """.eased because of scarcity
conditions ,'d now . (Interruptions) .

SHRI V. GOPALSAMY:: He is misleading
the House. During the President's rule you
have increased it to 80.000 tonne's,
Whether it was supplied
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or not during the president's rule,
you clarify thal . . (Interruptions)

M g CR: IqAAnAE A,
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I T oA AT 9T FEY 93w
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St modr @ oy ¥, W e
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atga ©wR: =gy gy arfya
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AA A wed H FAT W7 @F gad
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T O s MET AT S TR
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TR U AFAT § eq  eArArm
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ara fear fp adl wgegel wtw A
F GERA &1 Tgdr £ FaE FAC
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SHRI ANAND SHARMA: First they
started this trade and now they cannot digenjt
the truth.

SHRI PARVATHANENI UPENDRA:
FaTrners are producing in the States and the
states are procuring snd Irom that you are
giving . . . (In. terruptions) .

SHRI N. E. BALARAM: He has no point
to say. (Interruptions).

SHRI PARVATHANENI: UPENDRA: If
he has no more points to answer, let
him,close. We are not here to hear all these
homilies. We are not here to listen about
Centre's meharbani.

THE VICE-CHAIRMAN (SHRI1 JAGESH
DESAI): He Is answering only those points
which have been .raised here. I am hearing the
whole debate. I have been here throughout the
debate.
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THE  VICE-CHAIRMAN

JAGESH DESAI):

raised allegations.

Somebody

(SHRI

has
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=t wew fagidt mwddt - g
qf @ g g

o q& TR T AT F T
gaar & far ww fam A awer
g | WA g 1% S 1981-82 F
sAr @ 9T dfwIr A"Aww 7.3
framm 97 1 Wi F@t 12
frermme o Aifwer =4 @ @ 2ar
GO (ke S A S AL
gar sfge fo gudr ai &7 asifan
a5 BT AT g | agl @ &
99 W § | e ag g fEmm
guga & wifaw gr ™ £

SHRI PARVATHANENI UPENDRA:

People are foating in honey. The
whole country is floating in honey.

St g&@ TW oW AT WO qiq A
grazdraTIaaiEm gt .. (2 2;A)
1 % g W@ a1 fr wig I ATy
AT 98-99 W@ A X TW
% 18RI wrm wa @ s S @
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W e T SR AT § g A
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o @ 250 FX faar & Wit 250
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& 125 @ faar & #ie =@ faman
S zidewa g1, sEwl am f@m st
frar g

T ETHEET § BT &1 A
a: %thwwm é{ﬂ
8, qgi Frawat ¥ 90T A1 &7 frar
g T guT @y § 9@ g 6
ST gar T W7 GEANG F
agr o wrET 5 fxar 5 gafr aizard
ft P Fr TE 01T ag W ag
7T fear f5 @A ¥ frad @ieard
gTar foefre st oW o

THE VICE-CHAIRMAN (SHR!
JAGESH DESAI): I think he will take
action. The sugar price will come
down.

ol gE TR owT oAm qEy
g 3wtz wEy ¥ MR OA gT oo
WIFT ¥ BT WIW FT AT, 79 ar
AMTH AT A ATAEEAT wE o) )
... (saer)
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o weet fagi & aedat . weE,
AT foeslt # mEar wwr Aifsoa
feest & & #r§ wromw A £
. .. (sEEET)

ot dto Fo wgat:  ArHHIG  TT-

garafa off, awbdy s 7 s f&F
14 i A g, ge W afed
wa 0 Fifaw ws s o
qg W Al w7 F ArE wEd § 0
9% A1 9% FaNE A€ T goa, al
gadt ¥ @1 qar aty g ? L .
(e

PROF. C. LAKSHMANNA; The tra-
gedy is, even a sweet man like Mr

Sukh Ram has been made bitter by
you. (Interruptions)

=t g O A} ag a1y ogee o
ST @ & AT gEEm A1 ¥ oHIQ
gawrd g wr & o, .. (suwar)
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s q ATgEw F AR H AT
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W R AT A Dy Ay W oTm
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gl AT gw qumdAr ¥ qEq
HHC W € RE g a9 foowew oW
frie gas € fo wiga, wuw aw
faaar &, ag St w1y, w50 gma
-~ - - -
#Hifs 815 @g s 2 gt we
SO Faw? fom s £ oA, R
ARE few g oo nid s we v
TIH § SnEl wiw sfem siiis e
38.8 UTEHE WIw 6 migw fem &
@I § 1 T% 1985~86 ¥, 1986~87
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SHRI PARVATHANENI UPENDRA:
You are oiling them. You are oiling
the Opposition-ruled States.

J0gw aw: afer s 1988-89
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A W &t 41, 0 wfewe W e
@ Wl oumos g o
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THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): The House now stands adjourned and

will meet again tomorrow at 11-00 A.M.

The House then adjourned at fifty-three minutes

past six of the clock till eleven of the clock on
Thursday, the 3rd August, 1989.





